FORM A

PuBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF PRAYAG POLYTECH
PRIVATE LIMITED

RELEVANT PARTICULARS

1. | Name of corporate debtor Prayag Polytech Private Limited

2. | Date of incorporation of corporate debtor 16/08/1982

3. | Authority under which corporate debtor is | ROC Jaipur (transfer from Delhi to Rajasthan)
incorporated / registered

4. | Corporate Identity No. / Limited Liability | U28994RJ1982PTC012328
Identification No. of corporate debtor

5. | Address of the registered office and principal | Regd Office: C-587, Phase-1, Industrial Area,
office (if any) of corporate debtor Bhiwadi, Alwar, Rajasthan - 301019

6. | Insolvency commencement date in respect of | 10/02/2026
corporate debtor

7. | Estimated date of closure of insolvency | 09/08/2026
resolution process

8. | Name and registration number of the | Rishabh Chand Lodha
insolvency professional acting as interim | Regn. No: IBBI/IPA-001/IP/P-01075/2017-
resolution professional 2018/11766

9. | Address and e-mail of the interim resolution | Add: E-5, Basant Vihar, Bhilwara — 311001
professional, as registered with the Board Email: rishabhlodha57 @gmail.com

10. | Address and e-mail to be wused for | Add: E-5, Basant Vihar, Bhilwara — 311001
correspondence with the interim resolution | Email: prayagpolytech.cirp@gmail.com
professional

11. | Last date for submission of claims 24/02/2026

12. | Classes of creditors, if any, under clause (b) of
sub-section (6A) of section 21, ascertained by | Not Applicable
the interim resolution professional

13. | Names of Insolvency Professionals identified
to act as Authorised Representative of creditors | Not Applicable
in a class (Three names for each class)

14, (@) Relevant Forms and (@ Weblink:

(b) Details of authorized representatives
are available at:

https://ibbi.gov.in/en/home/downloads
(b) Physical Address: Same as at point no. 09

Notice is hereby given that the National Company Law Tribunal Jaipur Bench has ordered the
commencement of a corporate insolvency resolution process of the Prayag Polytech Private
Limited on 10" February, 2026.

The creditors of Prayag Polytech Private Limited are hereby called upon to submit their

claims with proof on or before 24th February, 2026 to the interim resolution professional at
the address mentioned against entry No. 10.



mailto:rishabhlodha57@gmail.com
mailto:prayagpolytech.cirp@gmail.com
https://ibbi.gov.in/en/home/downloads

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

RISHABH CHAND LODHA
Interim Resolution Professional

Prayag Polytech Private Limited

Regn. No: IBBI/IPA-001/1P/P-01075/2017-2018/11766
AFA Valid upto: 31.12.2026

Date — 12-02-2026
Place - Bhilwara
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PRIVATE TREATY SALE NOTICE FOR SALE OF IMMOVABLE PROPERTY

Sale Notice is given for Sale of Immovable Asset through Private Treaty under the Securitization
and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 read with
proviso to Rule 9(1) of the Security Interest (Enforcement) Rules, 2002 (54 0£2002).

Notice is to the public in general and in particular to the Borrower's / Co-Borrower's / Guarantor’s
and Mortgagor's that the below described immovable property mortgaged to the Secured Creditor &
the physical possession of which has been taken by the Authorized Officer of IndusInd Bank Ltd.,
the mortgage property will be sold through Private Treaty on "As is where is", "As is what is", and
"whatever there is" basis for recovery of 54,20,180/- (Rupees Fifty Four Lakh Twenty Thousand
One Hundred Eighty Only as per Sec-13(2) demand notice dated 12/01/2022 (exclusive of TDS
Calculation and Pre-Payment Charges as applicable) (This amount is exclusive of TDS Calculation
and pre-payment charges, as applicable) and further interest and other expenses thereon till the date
of realization due to the Secured Creditor from Borrowers/Co-Borrowers namely, Mr.
Parmeshwar Sad S/o Badri Prasad, Mrs Geeta Devi W/o Badri Prasad, The First Reseve Price
fixed 48,54,853/- & last 5th E auction attempt reserve price was fixed 26,97,141/-

This is to inform you that as part of the recovery proceedings initiated under the sarfaesi act, 2002,
the bank has conducted three (5) public e-auctions for the sale of the mortgaged property dated of
1st E-Auction 09/06/2025, Second E-Auction- 03/07/2025, Third E-Auction 24/08/2025, Fourth E-
Auction- 07/10/2025 & Fifth E-Auction 03/02/2025.

Despite these efforts, we regret to inform you that there has been no successful bid or interest from
potential buyers during any of the aforementioned e-auctions.

Please note, this will be the final opportunity for you that within 7 days from receiving of this letter
either deposit full balance amount and close the loan accounts or suggest any potential buyer to the
bank failing which the bank shall proceed with selling the property through private treaty or any
other legally acceptable & permissible means. As the being last recourse available.

We urge you to treat this matter with utmost urgency. For any clarification or to discuss possible
options, please contact our branch at 9672444456 or visit us during business hours.

Discription of the immovable property:

Mortgaged Property located at Residential Property Book No. 48 and 29, Patta No. 30 and 11,
Village Shri Balaji, Nagaur, Rajasthan, Pin- 341029 Area - Admeasuring 5335 Sq. Ft & Built-up
Area-4026 Sq. ft.

Date : 12-02-2026
Place : Jaipur

(
Authorised Officer
IndusInd Bank Ltd

“"IMPORTAN

Whilst care is taken prior to acceptance of advertising
copy, it is not possible to verify its contents. The Indian
Express (P) Limited cannot be held responsible for such
contents, nor for any loss or damage incurred as a
result of transactions with companies, associations or
individuals advertising in its newspapers or Publications.
We therefore recommend that readers make
necessary inquiries before sending any monies or
entering into any agreements with advertisers or
otherwise acting on an advertisement in any manner
whatsoever.

~/ YES BANK

YES BANK LIMITED

Branch Office: 4th Floor, Anand Bhawan , Plot No. 307, Sansar Chandra Road, Chowkri Haveli, Jaipur - Raj. - 302001
Registered Office: Yes Bank House, Off Western Express Highway, Santacruz East, Mumbai - 400055

GENERAL INFORMATION

Every general and special Person. is informed that my
client Mr. Daula Ram S/o. Mr. Pukhrajji, resident of House of |
Rabari Tanka Balotra, Tehsil Pathpradar, District Balotra

APPENDIX IV [Rule 8(1)] POSSESSION NOTICE (For Immovable Property)

(Raj.) House Number 87, Banap 87.12 sq. Mtr., Gogaji ki
Khejadi, Balotra, Tehsil and District Barmer (Raj). That the

Whereas

date of receipt of the said notice.

The undersigned being the Authorized Officer of Yes Bank Limited under the
Securitization & Reconstruction of Financial Assets and Enforcement of Security Interest
Act, 2002 (54 of 2002) and in exercise of the powers conferred under section 13(12) read
with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued a demand notice
dated 27-Oct-2025 calling upon the Borrower Mr. Vijay Kumar Bajiya (Borrower), Mrs.
Tulsi Devi (Co-Borrower) vide loan account number AFH002401984254 to repay the
amount mentioned in the said notice being Rs. 52,20,725.63/- (Rupees Fifty Two Lakh
Twenty Thousand Seven Hundred Twenty Five and Paisa Sixty Three Only) as on 17-
Oct-25 together with further interest and other charges thereon, within 60 days from the

The Borrower, Co-Borrowers, Mortgagors, and Guarantors having failed to repay the
amount, notice is hereby given to the Borrower, Co-Borrowers, Mortgagors, Guarantors,
and the public in general that the undersigned has taken possession of the property
described herein below in exercise of powers conferred on him under sub-section (4) of
section 13 of the said Act read with rule 8 of the Security Interest (Enforcement) Rules,
2002 on this the 9th day of Februrary of the year 2026.

The Borrower, Co-Borrowers, Mortgagors and Guarantors in particular and the public in
generalis hereby cautioned not to deal with the property and any dealings with the property
will be subject to the charge of the Yes Bank Limited for an amount Rs. 52,20,725.63/-
(Rupees Fifty Two Lakh Twenty Thousand Seven Hundred Twenty Five and Paisa
Sixty Three Only) as on 17-Oct-25 and interest and costs thereon.

The Borrowers/Mortgagors attention is invited to provisions of sub-section (8) of section 13
ofthe Act, in respect of time available, to redeem the secured assets.

said Khasra No. 164 total amount of 15 Biswani khatedari
land is owned by Mr. Narsingaram etc. The said house was
purchased, occupied and owned by Mr. Narasingaram etc.
Sale tax to Mr. Jetaram S/o, Mr. Labhuram as per registered
sale deed dated 05.08 1997 The said house was given by Mr.
Jetharam S/o. Mr. Labhuram through agreement dated
20.09.2005. The house was allotted to Mr. Gulabkhan. S/o.
Mr. Hamirkha. Through agreement dated 17.09.2007,
sacrifice of minor Mr. Kumpsingh S/o. Mr. Ummedsinghji
The father agreed to give the house to Ummed Singh. The
said house belonged to a minor, Mr. Kump Singh, S/o. Mr.
Ummed Singh. Wali father Ummed Singh through
agreement dated 27.08.2008 Mrs. Jaribanu W/o. Mr. Gulab
Kha was refused. The said letter was submitted by Mrs.
Jaribanu and Mr. Gulab Khan through As per the agreement
dated 25.09.2008, the agreement was made to Mr.
Hastimal S/o. Mr. Narayanji. Thereafter. Mr. Hastimal S/o.
Mr. Narayanji passed away on 07.03.2023, his The heirs are
Badami (wife), Ratanlal, Kanhaiyalal (sons), Rekha Kavita
Manju (daughter). The said house belongs to Mrs. Badami,
W/o. late Mr. Hastimal, Mr. Ratanlal, S/o. late Mr. Hastimal,
Mrs. Rekha D/o. Late Mr. Hastimal Malli, Mr. Ramlal, Mr.
Kanhaiyalal, S/o. Late Mr. Hastimal, Ms. Kavita, D/o. Late
Mr. Hastimal and Mr. Manju, D/o. Late Mr. Hastimal,
through agreement dated 18.04.2025 The agreement was
made to Mr. Daula Ram, S/o. Mr. Pukhrajji. The said house
was sold through lease number 1915 dated 03.12.2025 by
the office of Nagar Parishad Balotra, Mr. Daula Ram S/o. Mr.
Pukhrajji Banap 87.12 square meter plot has been issued in
the name and title of Pukhrajji. He is availing loan on the
house from SICHFL, Jodhpur. If the said property on,

ion, late. Regarding the legal heirs and heirs of Mr.

DESCRIPTION OF IMMOVABLE PROPERTY

Hastimal If any person, bank or financial institution has any|
objection, it should file it within 15 days. Please contact the

North: Plot No. R-11/92
East: Road12.2Mtr. Wide

Date: : 09/02/2026 | Place: Jaipur

Al that piece and parcel of Flat No. 307, Type 3-BHK, Second Floor, “Shree Krishna

Residency”, Plot No. R-11/88, R-11/89, R-11/90, and R-11/91, Scheme Chordia City

(Indraprasth Colony, Ajmer Road, Jaipur, Rajasthan Admeasuring Super Built Up Area

1202.05 Sq. Ft., Built Up Area 890.41 Sq. Ft. and Carpet Area 735.09 Sq. Ft. and owned

by Mrs. Tulsi Devi W/o Mr. Vijay Kumar and land bounded as under:

South: Plot No. R-11/87

West: Plot No. R-11/97, R-11/96, R-11/95, & R-1 119‘:1

sdl-

For YES BANK Limited, Authorized Officer

undersigned at the address given below, otherwise any
person may Objections will not be accepted-Date-29-01-
2026

HASMUKH SONI (Advocate & Solicitor)
81, Bapu Nagar, PALI-MARWAR 306401 (Raj.) M. : 9649933322

motlilal
oswal

Home Finance

Motilal Oswal Home Finance Limited
Regd. Office: Motilal Oswal Tower, Rahimtullah Sayani Road,Opp. Parel ST Depot, Prabhadevi, Mumbai - 400 025,
CS : 8291889898 Website: www.motilaloswalhf.com, Email: hfquery@motilaloswal.com

POSSESSION NOTICE (FOR IMMOVABLE PROPERTY/IES
(UNDER RULE 8 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002)

Whereas the undersigned being the authorized officer of Motilal Oswal Home Finance Limited, (Formally known as Aspire Home Finance
Corporation Ltd), under Securitisation and Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (54 of
2002), and in exercise of powers conferred under Section 13 (12) read with Rule 3 of the Security Interest (Enforcement) Rules, 2002
issued Demand Notice dated mentioned hereunder calling upon the following borrowers to repay the amount mentioned in the notice
being also mentioned hereunder within 60 days from the date of receipt of the said notice.

The following borrowers having failed to repay the amount, notice is hereby given to the following borrowers and the public in general that
undersigned has taken possession of the properties described herein below in exercise of powers conferred on him under sub section (4)
of section 13 of the Act read with Rule 8 of the Security Interest (Enforcement) Rules, 2002 on the date mentioned hereunder.

Sr Loan Agreement No. / Name Of The Date of Date Of Description Of The Immovable Property : All That
No Borrower/ Co Borrower/Guarantor Demand Notice | Possession| Part And Parcel Of Proprty Consiting Of Property
&0 ding | Taken Address
1 LXMOALWAR5422-230671100 18-11-2025 | 06-02- |Patta Number 05, Sundrawali, Bharatpur, Rajasthan,
Borrower: Rahul Singh For 2026 |Rajasthan Govt School, Bharatpur Rajasthan-
Co-Borrower: Brajvati Rahul Singh Rs.896275/- 321205

The borrower in particular and the public in general are hereby cautioned not to deal with the property and any dealings with the property will
be subject to the Charge of Motilal Oswal Home Finance Limited for an amount mentioned herein above and interest thereon. The borrower’s
attention is invited to provisions of sub-section (8) of section 13 of the Act, in respect of time available, to redeem the secured assets.

Place : Rajasthan
Date :12.02.2026

Sd/-,Authorized Officer
(Motilal Oswal Home Finance Limited)

AU
SMALL
FINANCE
BANK

A SCHEDULED COMMERCIAL BANK

As the loan account became NPA therefore the Authorized officer under section 13(2) of "The Securitisatlon and Reconstruction of Financial Assets and Enforcement of Security Interest Act 2002" had issued 60 days demand notice to the borrowers/co-borrowers/
Mortgagers/Guarantors (collectively referred as "Borrowers") as given in the table. According to the notice if the borrowers do not deposit the entire amount within 60 days. the amount will be recovered from auction of the mortgage properties/secured assets as given below. Therefore
you the borrowers are informed to deposit the entire loan amount along with future interest and expenses within 60 days from the date of demand notice, otherwise under the provisions of 13(4)and 14 of the said Act, the Authorized officer is free to take possession for sale of the

mortgage properties/Secured assets as given below,

Borrowers to note that after receipt of this notice, in terms of Section 13(13) of the Act, 2002, you are prohibited and restrained from transferring any of the secured assets by way of sale, lease or otherwise, without prior written consent of the secured creditor.

Borrowers attention are attracted towards Section 13(8) r/w Rule 3(5) of The Security Interest (Enforcement) Rules, 2002 Act that the borrowers shall be entitled to redeem their secured asset upon the payment of the complete outstanding dues as mentioned below before the
publication of auction notice, which thereafter shall cease to exist.
orrowe
/Mortgagor/Guarantor/ Loan A/c No.

Name of the Borrower/ C

Date and Amount of Dem
Notice Under Sec. 13(2)

AU SMALL FINANCE BANK LIMITED

(A SCHEDULED COMMERCIAL BANK)

Demand Notice Under Section 13(2) of Securitisation Act of 2002

Description of
Mortgaged Property

Regd. Office: 19-A, Dhuleshwar
Garden, Ajmer Road, Jaipur - 302001
(CIN:L36911RJ1996PLC011381)

Date and Amount of Demand
Notice Under Sec. 13(2)

Description of
Mortgaged Property

Name of the Borrower/ Co-Borrower
/Mortgagor/Guarantor/ Loan A/c No.

%) JAIPUR VIDYUT VITRAN NIGAM LIMITED

Regd. Office : Vidyut Bhawan, Janpath, Jyoti Nagar, Jaipur 302005
Website: www.energy.rajasthan.gov.in/jvvnl, E-mail: jaipurdiscom@jvvnl.org
OFFICE OF THE SUPERINTENDING ENGINEER (MM-11), MM Building, Old Power House Premises,
Near Ram Mandir, Banipark, Jaipur-302006, Tel. 0141-2202607, E-Mail id:- semm2@jvvnl.org

e-PROCUREMENT TENDER NOTICE

e-tenders are invited for purchase of HT & MIP Meter boxes (TN-3000, UBN-
VVN2526GLOB00966), 33 KV CT-PT Sets of various ratios (TN-3001, UBN-
VVN2526GLOB00968), 11 KV CT-PT Sets of various ratios (TN-3002, UBN-
VVN2526GLOB00969), 33/11 KV 50 MVA Power Transformers (TN-3003, UBN-
VVN2526GLOB00972), Battery sets of 110 volts 120 AH (TN-3004, UBN-
VVN2526GLOB00973), Battery Charger (TN-3005, UBN- VVN2526GLOB00974), 33 KV
VCB Indoor Type (TN-3006, UBN- VVN2526GLOB00975), 11 KV Ring Main Units (2
LBS+1 VCB) (TN-3007, UBN- VVN2526GLOB00976), 33 KV Surge Arrestors (TN-3008,
UBN- VVN2526GLOB00977), 11 KV (ST Type) Surge Arrestors (TN-3009, UBN-
VVN2526GLOB00978), 315 KVA Three Phase Copper wound Energy Efficient Level-1
(Star-1) Distribution Transformers (TN-3010, UBN- VVN2526GLOB00965), 500 KVA
Three Phase Copper wound Energy Efficient Level-1 (Star-1) Distribution Transformers
(TN-3011, UBN- VVN2526GLOB00967), 10 KVA Single Phase Aluminum wound Energy
Efficient Level-1 with ICB Distribution Transformers (TN-3012, UBN-
VVN2526GLOB00970) and 5 KVA Single Phase Aluminum wound Energy Efficient
Level-1 with ICB Distribution Transformers (TN-3013, UBN- VVN2526GLOB00971). All
the details regarding tenders are available at web site
www.energy.rajasthan.gov.in/jvvnl, www.sppp.rajasthan.gov.in and
www.eproc.rajasthan.gov.in. In future, corrigendum/ extension, if any, shall be

published only at above web sites.
Raj.Samwad/C/25/19612 JPR-3120 (2026) SUPERINTENDING ENGINEER (MM-11)
For Electricity Complaints Toll Free No. 1800 180 6507

Karnataka Industrial Areas Development Board
(A Government of Karnataka Undertaking)
#2, 211 and 2/3, Kalidasa Marg, 1st Main Road Gandhinagar,
Bengaluru-560009. Ph No. 22265383, website: www.kiadb.in

No. IADB/ENGG/ETND-EP-27/1670/2025-26 Date: 10.02.2026
(Through GOK KPPP Portal Only)
Tender under two cover bid system is invited for the work
mentioned below as per the Karnataka Transparency in
Public Procurement Act 1999 and Rules 2000 through
electronic procurement from eligible Class-I (Civil)
issued from KPWD, who have got adequate financial
resources, suitable construction equipments, technical
man power & sufficient past experience for the following
work as per the schedule given below:
Name of the work: Formation of Industrial Layout Including
Formation of 18M, 15M & 12M Wide Roads, Flexible
Pavement, Construction of RCC Side Drains, Inspection
Chambers, Over Head Tank, HDPE Water Supply Pipeline
etc., at Manvi Industral Area, Manvi Taluk, Raichur District.
Last date for submission of bids: 27.02.2026 upto 04:00 pm.
Applicants May Download Bidding Documents
from the Karnataka Public Procurement Portal
https://kppp.karnataka.gov.in.

uwifa wifdn spadat

Sd/-
Chief Engineer-2, KIADB Bengaluru

FORM A

PUBLIC ANNOUNCEMENT
[Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016]
FOR THE ATTENTION OF THE CREDITORS
PRAYAG POLYTECH PRIVATE LIMITED
RELEVANT PARTICULARS

DIPR/CP/AAA/5590/2025-26

(A/c No.) L9001060123624261 5-Dec-25 Property Situated At - Patta No.- 2248, Plot (A/c No.) L9001060130412717 & 16-Dec-25 Property Situated At- Patta No 25, Gram
Smt. Amana (Co-Borrower & Legal Heir Rs. 263098/- No.- 38, Ram Nagr, Kachhi Basti, Dist.- Jaipur, | L9001060840454212 Rs. 310594/- ) Panchayat Barodakan Kathumar, Titpuri, 1.|Name of Corporate Debtor PRAYAG POLYTECH PRIVATE LIMITED
Of Late Shri Arif - Borrower), Mosin Rs. Two Lakh Sixty-Three Rajasthan Admeasuring 41.66 Sqyd M/S Radhey Radhey Trading Rs. Three Lakh Ten Thousand Five Rajpur, Dist-Alwar, Rajasthan Admeasuring 2. | Date of incorporation of Corporate Debtor | 16/08/1982
(Co-Borrower & Legal Heir Of Late Shri Thousand Ninety-Eight Only As on (Borrower), Bharat Singh Sirra (Co- Hundred Ninety-Four Only & 138.88 Sqyds. d - P - P -
Arif - Borrower), Kayyum Khan 4-Dec-25 Borrower), Ratti Ram Meena (Co- Rs. 365261/- 3. |Authority under which Corporate Debtor is |ROC - Jaipur
(Guarantor) Borrower), Prem Chand Meena (Co- Rs. Three Lakh Sixty-Five incorporated / registered (transfer from Delhi to Rajasthan)
Borrower, Thousand Two Hundred Sixty- ; i ol
(A/c No.) L9001070130718980 5-Dec-25 Property Situated At Plot No 95 , North Side , ) One Only As on 11-Dec.25" 4. |Corporate Idenity No./ Limited Liabilty | U28994RJ1982PTC012328
Smt. Jaswinder Kaur (Co-Borrower & Rs. 935498/ Chak No 15 Hmh , S.No 141/273 , Killa No 1 - 4 - Identification No. of Corporate Debtor
Legal Heir Of Late Shri Nirmal Singh - Rs. Nine Lakh Thirty-Five ,7-14,17-24, Suncity Colony , Dist - (A/c No.) L9001060141207336 & 16-Dec-25 Property Situated At - Patta No.14 Book No 296, 5. |Address of the registered office and Regd. Office: C-587, Phase-1, Industrial Area,
Borrower) Thousand Four Hundred Ninety- Hanumangarh , Rajasthan Admeasuring 750 | L9001060131438735 Rs. 280471/- Village- Raisinghpura, Tehsil- Nohar principal office (if any) of Corporate Debtor | Bhiwadi, Alwar, Rajasthan - 301019
Eight Only As on 4-Dec-25 Sqft Onkar Mal (Borrower), Smt.Vimala (Co- Rs. Two Lakh Eighty Thousand Raisinghpura Hanumangarh, Village - Nohar, h . !
Borrower), Smt.Mamta (Co-Borrower), Four Hundred Seventy-One Only Distt - Hanumangarh, Rajasthan, 335523 6. |Insolvency commencement date in 10/02/2026
(A/c No.) L9001071034198974 5-Dec-25 Property Situated At -Book No 04 Jild No 567 & Rs. 474966/- Admeasuring 2565 Sqft respect of Corporate Debtor
Smt. Roshani (Co-Borrower & Legal Heir _Rs.585262/- Book No 01 Jild No 1868, Patta No 332, Vill Rs. Four Lakh Seventy-Four 7. |Estimated date of closure of insolvency ~ |09/08/2026
Of Late Shri Indra Singh - Borrower) Rs. Five Lakh Eighty-Five Bibipur, Bhadra, District - Hanumangarh, Thousand Nine Hundred Sixty-Six resolution process
Thousand Two Hundred Sixty- Rajasthan Admeasuring 140.24 Square Metre Only As on 11-Dec-25 8 [Name and Registation number of e Rishabh Chand Lodha
Two Only As on 4-Dec 25 (A/c No.) L9001070231012381 16-Dec-25 Property Situated At- Patta No 40, Book No 58, insolvency professional acting as Interim | Reg. No.: [BBI/PA-001/IPIP-01075/2017-2018/11766
(A/c No.) L9001070550824974 & 8-Dec-25 Property Situated At- Flat No 405, Floor No -4, Ashok Kumar (Borrower), Sahiram (Co- Rs. 1646036/- ) Vill- 13 Spd, Pilibanga, Rawatsar, Dist- Resolution Professional AFA Valid Upto : 31.12.2026
L9001070650338905 Rs. 396668/- Tower No L9 2Bhk, Khasra No 67 Upon 833 And Borrower), Krishan Lal (Guarantor) Rs. Sixteen Lakh Forty-Six Hanumangarh,.RaJasthan, 335803 - — - - -
Surjeet Singh (Borrower), Smt.Manmeet Rs.Three Lakh Ninety-Six 68, Labana Homes, Kolila Sanga, Block L9, Thousand Thirty-Six Only As on Admeasuring 4250 Sqft. 9. |Address & email of the interim resolution | E-5, Basant Vinar, Bhilwara - 311001
Kour (Co-Borrower) Thousand Six Hundred Sixty-Eight Neemrana, District-Alwar, Rajasthan 11-Dec-25 professional, as registered with the board | Email : rishabhlodha57@gmail.com
Only & Admeasuring 543 Sqft (A/c No.) L9001060134462422 16-Dec-25 Property Situated At Khasra No 94, Vill - 10, Address and e-mail to be used for E-5, Basant Vihar, Bhilwara - 311001
) Rs. 650877/- ) M/S Sushma Traders (Borrower), Rs. 2447529/- Khushkkhera , Tehsil -Tapukara , Dist - Alwar , correspondence with the Interim Email : prayagpolytech.cirp@gmail.com
Rs.Six Lakh Fifty Thousand Eight Yogender (Co-Borrower), Smt.Sushma | Rs. Twenty-Four Lakh Forty-Seven Rajasthan Admeasuring 270.22 Sq.Yrds Resolution Professional
Hundred S:r“’znggcsezvse” Only As (Co-Borrower), Yogesh (Co-Borrower) Thousand Five Hundred Twenty- 11| Last date for submission of claims 2410212026
-Dec- Nine Only As on 11-Dec-25 . ———
.| Classes of creditors, if any, under clause (b) i
(A/c No.) L9001060716216535 12-Dec-25 Property Situated At- Sainthal, Dist- Dausa, | (A/c No.) L9001060134591885 16-Dec-25 Property Situated At - Patta No 9, G P Gudha e ottt riaioe 0 Nt Applcatl
Jagdish Narayan Sharma (Borrower), ~ Rs.609091/- Rajasthan Admeasuring 53.76 Sq.Yds Laxminarayan Saini (Borrower), Rs. 893379/~ Katla, Panchayat Samiti Baswa, Karnawariya Ki by the Interim Resolution Professionl
Dilip Kumar Sharma (Co-Borrower), _ Rs. Six Lakh Nine Thousand Smt.Dhanbai Devi Saini (Co-Borrower), Rs. Eight Lakh Ninety-Three Dhani Village- Gudha Katla, Dist -Dausa, y - T .
Smt.Lalita Sharma (Co-Borrower) Ninety-One Only As on 11-Dec-25 Kailash Chand Saini (Co-Borrower) Thousand Three Hundred Rajasthan Admeasuring 202.22 Sq Yd 13. gzrgteassgflj{‘rf;'l‘s’zg% ﬁggﬁggcg‘gf'ggg:{gg Not Applicable
(A/c No.) L9001060824210341 _ 12-Dec-25 Property Situated At- Plot No 33, Bajrang Seventy-Nine Orly Ason i aclass (e namesforeach ass)
M/S Mahadev Traders & Properties Rs. 221190/- Vihar, CBlock, Vatika Road, Vill- Shyosinghpura, 14] (2) Relevant forms and a) Weblink: https:/iibbi.gov.inen/home/downloads
(Borrower), Smt.Suman (Co-Borrower), Rs. Two Lakh Twenty-One Kallawal, Tehsil- Sanganer, Dist- Jaipur, (A/c No.) L9001060138157921 16-Dec-25 Property Situated At- Patta No 89 Khasra No 79- 'b) Details of authorized representatives | (b) Physical Adpdr'ess. S%mé as at point no. 09
Bharat Singh Kushwah (Co-Borrower) Thousand One Hundred Ninety Rajasthan Admeasuring 50.25 Sqyds. Smt.Priyanka (Borrower), Dharam Singh Rs. 1496283/- 2, Ward No 8 Bairwa Mohalla Behind Hospital , b . i ¥ : p :
Only As on 11-Dec-25 Bairwa (Co-Borrower), Kedar Bairwa Rs. Fourteen Lakh Ninety-Six are available at:

(A/c No.) L9001060122006406
M/S Mahadev Traders & Properties

(Borrower), Bharat Singh Kushwah (Co-

Borrower), Radhey Shyam Raigar
(Gaurantor)

12-Dec-25
Rs. 542779/-
Rs. Five Lakh Forty-Two Thousand
Seven Hundred Seventy-Nine
Only As on 11-Dec-25

Property Situated At- Plot No 33, Bajrang
Vihar, C Block, Vatika Road, Vill- Shyosinghpura,
Kallawal, Tehsil- Sanganer, Dist- Jaipur,
Rajasthan Admeasuring 50.25 Sqyds.

Tehsil- Sapotara, Dist- Karauli, Rajasthan

(Co-Borrower) Thousand Two Hundred Eighty- Admeasuring 99.54 Sqmtr.

Three Only As on 11-Dec-25

(A/c No.) L9001060125120861
M/S Ganpat Meterial Supply
(Borrower), Ganpat Kumhar (Co-
Borrower), Smt.Kela Devi (Co-

Borrower), Gopal Prajapat (Gaurantor)

12-Dec-25
Rs. 191749/-
Rs. One Lakh Ninety-One
Thousand Seven Hundred Forty-
Nine Only As on 11-Dec-25

Property Situated At- Patta No 46, Gram
Panchayat Lambaharisingh Malpura, Village-
Lambabharisingh, Dist-Tonk, Rajasthan
Admeasuring 293.88 Sqyds

16-Dec-25
Rs. 657441/-
Rs. Six Lakh Fifty-Seven Thousand
Four Hundred Forty-One Only As
on 11-Dec-25

(A/c No.) L9001060144573700
Kishn Lal (Borrower), Raju Saini (Co-
Borrower), Rohitash (Co-Borrower)

Property Situated At- Patta No 09, Village
Bansur Maliyo Ka Mohalla, District- Alwar,
Rajasthan Admeasuring 117.44 Square Yard

(A/c No.) L9001060125538350

Raj Kumar (Borrower), Smt.Manohari

(Co-Borrower)

12-Dec-25
Rs. 442588/-
Rs. Four Lakh Forty-Two
Thousand Five Hundred Eighty-
Eight Only As on 11-Dec-25

Property Sittuated At- House No C-130, Uit
Bhiwadi, Bhagat Singh Colony, Near Om
Hospital Tijara, Distt- Alwar, Rajasthan
Admeasuring 111.11 Sq.Yds

(A/c No.) L9001060823110969

M/S Garg Saras Deyri And Sweets
(Borrower), Smt.Pinki Devi Agarwal (Co-
Borrower), Lalit Agarwal (Co-Borrower),
Vishnu Kumar Agrwal (Co-Borrower)

18-Dec-25
Rs. 1246028/-
Rs. Twelve Lakh Forty-Six
Thousand Twenty-Eight Only As
on 11-Dec-25

(1) Property Situated At Patta No 046 ,Village-
Pratapgarh ,Panchayat Samiti Thanagazi, Tehsil -
Thanagazi, District-Alwar, Rajasthan
Admeasuring 114.66 Sqyds (2) Property
Situated At Village- Pratapgarh, Panchayat

Samiti Thanagazi, Tehsil -Thanagazi, District-Alwar, Rajasthan Admeasuring 36 Sqyds (3) Property Situated At- Patta No. 35,
Village- Pratapgarh, Panchayat Samiti Thanagazi Tehsil- Thanagazi, District-Alwar, Rajasthan Admeasuring 35 Sqyds

Notice is hereby given that the National Company Law Tribunal Jaipur Bench has ordered the
commencement of a corporate insolvency resolution process of the Prayag Polytech Private Limited on
10th February, 2026.

The creditors of Prayag Polytech Private Limited are hereby called upon to submit their claims with
proof on or before 24th February, 2026 to the interim resolution professional at the address mentioned
againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors may
submitthe claims with proofin person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties. Sdl-
RISHABH CHAND LODHA

Interim Resolution Professional, Prayag Polytech Private Limited
Regn. No.: IBBI/IPA-001/IP/P-01075/2017-2018/11766

Date : 12.02.2026
Place: Bhilwara

(A/c No.) L9001060127072045

Ram Lal (Borrower), Smt.Khivani (Co-

Borrower), Omprakash Hardu (Co-
Borrower)

12-Dec-25
Rs. 344628/-
Rs. Three Lakh Forty-Four
Thousand Six Hundred Twenty-
Eight Only As on 11-Dec-25

Property Situated At- Patta No. 06, Book No. 53,
Sankalp No. 02, Vill. Gram Kalyansar, Tehsil-
Sridungargarh, Dist- Bikaner, Rajasthan
Admeasuring 8950.5 Sq Ft

(A/c No.) L9001060826861890 18-Dec-25

M/S Tanu Beauty Parlor (Borrower), Rs. 344275/-

Smt.Asha Sharma (Co-Borrower), Jai Rs. Three Lakh Forty-Four
Krishan Sharma (Co-Borrower) Thousand Two Hundred Seventy-
Five Only As on 17-Dec-25

Property Situated At - Gram & Gram
Panchayat- Pratapgarh, Tah,- Thanagazi, Dist-
Alwar, Rajasthan Admeasuring 44 Sqyds

(A/c No.) L9001070142341483
Bheem Singh Saini (Borrower),
Smt.Kabuli Devi (Co-Borrower), Vijay
Kumar Saini (Co-Borrower)

12-Dec-25
Rs. 1150272/-
Rs. Eleven Lakh Fifty Thousand
Two Hundred Seventy-Two Only
As on 11-Dec-25

Property Situated At- Patta No. 785,
Nagarpalika Mandal Kotputli, Situated At
Basadi, Tehsil- Kotputli, Distt- Jaipur, Rajasthan
Admeasuring 55.89 Sqyds.

(A/c No.) L9001070825585134
Girraj Prasad Meena (Borrower),
Smt.Nirma Meena (Co-Borrower)

18-Dec-25
Rs. 324134/-
Rs. Three Lakh Twenty-Four
Thousand One Hundred Thirty-
Four Only As on 11-Dec-25

Property Situated At - Kh No 295, Patta No 18,

Vill Doroli, Gram Panchayat Doroli, Panchayat

Samiti Raini, Distt - Alwar, Rajasthan, 301408
Admeasuring 298.22 Sqyds.

(A/c No.) L9001060134311369
Babu Singh (Borrower), Smt.Gyarsi
Devi (Co-Borrower)

15-Dec-25
Rs. 572762/-
Rs. Five Lakh Seventy-Two
Thousand Seven Hundred Sixty-
Two Only As on 11-Dec-25

Property Situated At-Plot No 117, New Star City
Badi Ka Bas, Mahaveer Public School, Jamwa
Ramgarh, District- Jaipur, Rajasthan
Admeasuring 83 Square Yard

18-Dec-25
Rs. 1865293/-
Rs. Eighteen Lakh Sixty-Five
Thousand Two Hundred Ninety-
Three Only As on 11-Dec-25

(A/c No.) L9001071026529516
Ram Naresh Singh Baisala (Borrower),
Smt.Rajan Kumari (Co-Borrower)

Property Situated At - Kh No 154 3 3 2, Vill
Baritaki, Teh Mahwa, Karauli, Distt -Dausa,
Rajasthan, 322240 Admeasuring 1593 Sqft.

(A/c No.) L9001070119904871

Ram Kunwar (Borrower), Smt.Roshani

Devi (Co-Borrower)

15-Dec-25
Rs. 627678/-
Rs. Six Lakh Twenty-Seven
Thousand Six Hundred Seventy-
Eight Only As on 11-Dec-25

Property Situated At - Kh No 890, Flat A 131,
3Rd Floor, A Block, Sukhi Jeevan Buildcon Llp,
Vill Bidara, District - Jaipur, Rajasthan
Admeasuring 570.06 Sqft

18-Dec-25
Rs. 1046328/-
Rs. Ten Lakh Forty-Six Thousand
Three Hundred Twenty-Eight Only
As on 11-Dec-25

(A/c No.) L9001060140973181

M/S Amit Kabadi (Borrower), Amit (Co-
Borrower), Ashok (Co-Borrower), Ajay
Parewa (Co-Borrower)

Property Situated At Khasra No 469, Vill -
Kanjoli, Todabhim, Dist - Kaurali, Rajasthan
Admeasuring 266.66 Sqyd

(A/c No.) L9001060831880554
Ramgopal Swami (Borrower),
Smt.Suman Devi (Co-Borrower)

15-Dec-25
Rs. 731751/-
Rs. Seven Lakh Thirty-One
Thousand Seven Hundred Fifty-
One Only As on 11-Dec-25

Property Situated At - Ward No 06 Dhani
Karigran Vistar Yojna, Siyaram Baba Ki Bagichi,
Tehsil- Phulera, Distt- Jaipur, Rajasthan
Admeasuring 128 Sqyds

(A/c No.) L9001060127546470

Shri Krishna Furniture (Borrower), Itavar

Saini (Co-Borrower)

15-Dec-25
Rs. 167402/-
Rs. One Lakh Sixty-Seven
Thousand Four Hundred Two
Only As on 11-Dec-25

Property Situated At -Patta No 53, Gram
Panchayat Rampura, Near Temple Kathumar,
District - Alwar, Rajasthan Admeasuring 176.77
Sqyds

(A/c No.) L9001060114041430 20-Dec-25 Property Situated At- Patta Number 868 Gram
Smt. Laxmi Devi (Co-Borrower & Legal Rs. 545052/- Panchayat Bilochi Panchayat Samiti Amer,Dist-
Heir Of Late Shri Radhey Shyam Kumbhar | Rs. Five Lakh Forty-Five Thousand Jaipur, Rajasthan Admeasuring 325 Square

- Borrower), Sugam chand dariya (Co- Fifty-Two Only As on 20-Dec-25 Yard

Borrower)

(A/c No.) L9001060827499404 20-Dec-25 Property Situated At- Patta No- 01, Misal No -
M/S Priya Dairy (Borrower), Ganesh Lal Rs. 657100/- 03, Sanklap No- 04, Vill- Nasnota, Gadota,

(Co-Borrower & Legal Heir Of Late Shri
Bhagwan Sahay Kashana - Co-Borrower)

Rs. Six Lakh Fifty-Seven Thousand
One Hundred Only As on
20-Dec-25

Tehsil- Dudu, Dist- Jaipur, Rajasthan
Admeasuring 116.67 Sqyds

(A/c No.) L9001060835047461

MY/S Shri Krishna Furniture (Borrower),
Omdtt (Co-Borrower), Itavar Saini (Co-

Borrower)

15-Dec-25
Rs. 222108/-
Rs. Two Lakh Twenty-Two
Thousand One Hundred Eight
Only As on 11-Dec-25

Property Situated At -Patta No 53, Gram
Panchayat Rampura, Near Temple Kathumar,
District - Alwar, Rajasthan Admeasuring 176.77
Sqyds

(A/c No.) L9001070233857440
Baldev Singh (Borrower), Smt.Sanju
Kanwar (Co-Borrower), Harpal
(Guarantor)

20-Dec-25
Rs. 1180215/-
Rs. Eleven Lakh Eighty Thousand
Two Hundred Fifteen Only As on

Property Situated At - Khasra No 844-1844/4
844/5 847/5 848/3 1212/847 848/2 6/1 6/2,
Plot No B-37, Hanuman Nagar, Gram-
Lunkaransar, Ucchhrangdesar, Teh Lunkarnsar,

(A/c No.) L9001060135705357
M/S Hansha Tour And Travel
(Borrower), Smt.Ayesha Bano (Co-

Borrower), Saba Karim (Co-Borrower)

15-Dec-25
Rs. 355125/-
Rs. Three Lakh Fifty-Five
Thousand One Hundred Twenty-
Five Only As on 11-Dec-25

Property Situated At - Flat No Sf-1, Block No A-
21, Shyampura Buhariya Vatika Road, Sanganer,
Dist - Jaipur, Rajasthan. Admeasuring 325 Sqft

19-Dec-25 Dist - Bikaner, Rajasthan, 334001 Admeasuring
1650 Sq Ft
(A/c No.) L9001070124797922 20-Dec-25 Property Situated At- Khasra No- 370, 371,

Rs. 1004936/-
Rs. Ten Lakh Four Thousand Nine
Hundred Thirty-Six Only As on
20-Dec-25

Smt. Nisha (Co-Borrower & Legal Heir
Of Late Shri Ramesh - Borrower)

596/369, Flat No. 03 A, Ground Floor, Vill-
Nangla Samawadi, Tehsil & Dist- Alwar,
Rajasthan Admeasuring 580.49 Sq.Ft.

(A/c No.) L9001060127324050

M/S Rajveer Dairy (Borrower), Rajveer
Choudhary (Co-Borrower), Bharat Lal Jai

(Co-Borrower)

15-Dec-25
Rs. 202003/-
Rs. Two Lakh Two Thousand
Three Only As on 11-Dec-25

Property Situated At Patta No.24, Government
School, Vill -Kathumar, Dist - Alwar, Rajasthan
Admeasuring 215.11 Square Yard

20-Dec-25
Rs. 1643612/-
Rs. Sixteen Lakh Forty-Three
Thousand Six Hundred Twelve
Only As on 20-Dec-25

(A/c No.) L9001060126603460

M/S Satish Chand Khadiya (Borrower) ,
Smt.Seema Devi (Co-Borrower & Legal
Heir Of Late Shri Satish Chand - Co-
Borrower)

Propety Sittuated At- Patta No 17, Gram
Panchayat - Udaipuriya , Panchayat Samiti-
Sikrai, Distt- Dausa, Rajasthan Admeasuring
194.44 Sq. Yds.

(A/c No.) L9001060121265006

Shrawan Kumar (Borrower), Ramesh

Meena (Co-Borrower), Smt.Gita Devi
(Co-Borrower)

16-Dec-25
Rs. 314733/-
Rs. Three Lakh Fourteen
Thousand Seven Hundred Thirty-
Three Only As on 11-Dec-25

Property Situated At - Structure With Land,
Residential Plot, Village Foga, Sardarshahar,
Distt - Churu, Rajasthan, 331403 Admeasuring
326.65 Sqyds

(A/c No.) L9001060127465931
Satyendra Singh (Borrower), Mahatap
Singh Rajput (Co-Borrower)

20-Dec-25
Rs. 219709/-
Rs. Two Lakh Nineteen Thousand
Seven Hundred Nine Only As on

Property Situated At- Patta No 42, Guriya, Reni,
District- Alwar, Rajasthan, 301408 Admeasuring
127.11 Square Yard

(A/c No.) L9001070145766511
Ram Dev (Borrower)

16-Dec-25
Rs. 3633376/-
Rs. Thirty-Six Lakh Thirty-Three
Thousand Three Hundred
Seventy-Six Only As on 11-Dec-25

Property Situated At Naya Murabba No 18
Purana Murabba No 61 Kila No 10, Ward No 4
,Plot No 65, Th -Raisinghnagar , Dist -
Shriganganagar , Rajasthan Admeasuring 1000
S.Ft.

19-Dec-25
(A/c No.) L9001060149309305 24-Dec-25 Property Situated At- Property No.01, Kh No 74,
Karn Singh (Borrower), Smt.Tammo (Co- Rs. 762458/- Kankra Road, Teh Kishangarh Bass, District-

Borrower) Rs. Seven Lakh Sixty-Two
Thousand Four Hundred Fifty-

Eight Only As on 24-Dec-25

Alwar, Rajasthan, 301405 Admeasuring 200.02
Square Yard

(A/c No.) L9001060126129454

Ved Prakash (Borrower), Smt.Suman

(Co-Borrower)

16-Dec-25
Rs. 174543/-
Rs. One Lakh Seventy-Four
Thousand Five Hundred Forty-
Three Only As on 11-Dec-25

Property Situated At - Patta No 96, Book No 57,
Gram Panchyat-19 Gd Chak-12Gd, Gharsana,
District - Ganganagar, Rajasthan Admeasuring
2697 Square Feet

(A/c No.) L9001060137831618

M/S Rajasthan Marble (Borrower),
Madan Lal Chhotooram Kumavat (Co-
Borrower), Mukesh Kumar (Co-
Borrower), Vikash Kumar (Co-Borrower)

24-Dec-25
Rs. 828857/-
Rs. Eight Lakh Twenty-Eight
Thousand Eight Hundred Fifty-
Seven Only As on 24-Dec-25

Property Situated At - Patta No 499, Village
Ward No 21 Losal, Nagar Palika Mandal Losal,
Dist - Sikar, Rajasthan,332025 Admeasuring
114.83 Sq Mtr

(A/c No.) L9001060131914184
Ramkhiladi Gurjar (Borrower),

Smt.Chandrkala (Co-Borrower), Naresh

Gurjar (Co-Borrower)

16-Dec-25
Rs. 1352851/-
Rs. Thirteen Lakh Fifty-Two
Thousand Eight Hundred Fifty-
One Only As on 11-Dec-25

Property Situated At- Khasra No 1606, Patwar
Halka Bawanpada, Vill- Baswa, Sikrai Dist-
Dausa, Rajasthan Admeasuring 100 Sqmtr.

(A/c No.) L9001060124062090
Rajvinder Singh (Borrower), Jagdish
Singh (Co-Borrower), Smt.Gurdeep Kour
(Co-Borrower), Smt.Amandeep Kour (Co-
Borrower)

3-Jan-26
Rs. 245092/-
Rs. Two Lakh Forty-Five Thousand
Ninety-Two Only As on
3-Jan-26

Property Situated At- Gram Panchayat Book No

76, Patta No 15, Part Of Plot No 114, Chak 2

Dd, Th -Padampur,Dist-Ganganagar, Rajasthan
Admeasuring 138.88 Sqyds

Place: Jaipur Date :11-02-2026 Authorised Officer AU Small Finance Bank Limited

#:..-~| HERO HOUSING FINANGE LIMITED

Registered Office: 09, Community Centre, Basant Lok, Vasant Vihar, New Delhi-110057.
Branch Office: Hero Housing Finance Ltd Plot No - 5,6 Block No B Khasra No 987-991 Near
Judicial Colony, Dungarpur, Rajasthan, Pin - 314001.

PUBLIC NOTICE (E- AUCTION FOR SALE OF IMMOVABLE PROPERTY)

[UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002]

NOTICE FOR SALE OF IMMOVABLE PROPERTY MORTGAGED WITH HERO HOUSING FINANCE
LIMITED (SECURED CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF
FINANCIALASSETS AND ENFORCEMENT OF SECURITY INTERESTACT, 2002.

Notice is hereby given to the publicin general and in particular to the borrower(s) and guarantor(s) or their
legal heirs/ representatives that the below described immovable properties mortgaged/charged to the
Secured Creditor, the possession of which has been taken by the Authorized Officer of Hero Housing
Finance Limited (secured creditor), will be sold on 28-February-2026 (E-Auction Date) on “AS IS
WHERE IS", “AS IS WHAT IS” and “WHATEVER THERE IS” basis for recovery of outstanding dues from
below mentioned Borrowers, Co- Borrowers or Guarantors. The Reserve Price and the Earnest Money
Deposit is mentioned below. The EMD should be made through Demand Draft/RTGS/NEFT for
participating in the Public E-Auction along with the Bid Form which shall be submitted to the Authorised
Officer of the Hero Housing Finance Ltd On or before 27-February-2026 till 5 PM at Branch Office: Hero
Housing Finance Ltd Plot No - 5,6 Block No B Khasra No 987-991 Near Judicial Colony, Dungarpur,
Rajasthan, Pin—314001.

Loan Name of Borrower(s)/ Co- Date of Type of P Reserve Price
Account | Borrower(s)/ Guarantor(s) | Demand Notice |(Under Constructive|  Earnest
No. ILegal Heir(s)/ Legal Rep. [ Amount as on date | Physical) Money
HHFDGRLAP2 | Lalit Kumar Patidar, Geeta |  28/11/2023, Physical Rs. 18,50,000/-
2000020744 | Patidar, Jay Ambe Tea And |Rs. 36,48,806/- as ¥ Rs. 1,85,000/-
Cold Drink House on 11/02/2026

Description of property: All piece and parcel of House Situated On Patta No. 48 in Khasra No 3786
Gram Padwa, Patwar Halka, Padwa, Dungarpur, Rajasthan- 314023, Total Area Admeasuring 1869.9
SQ.FT. Boundaries: - North: - Plot of Shri Lalit son of shri Maganlal Patidhar., South: - Local Lane, East: -
Local Lane, West: - Plot of Shri Kaliya/shri Geba and Shri Ganesh/Shri Gautam

Terms and condition: The E-auction will take place through portal https://bankeauctions.com on 28-
February-2026 (E-Auction Date) After 11:00 AM onwards with limited extension of 10 minutes each. The
Intending Purchasers / Bidders are required to deposit EMD amount either through RTGS / NEFT or by
way of Demand Draft/RTGS/NEFT favouring the ‘HERO HOUSING FINANCE LTD.” The EMD amount
willbe return to the unsuccessful bidders after conclusion of the E-auction.

Terms and Conditions of the E-Auction: 1. E-Auction is being held on “As is where is Basis” & ‘As is
what is Basis” & “whatever there is Basis” & “Without recourse Basis” and will be conducted “online”. 2.
Bid increment amount shall be Rs 15,000 (Fifteen Thousand Only) for Reserve Price till 25 lakhs, Rs
25,000 (Twenty-Five Thousand Only) for Reserve Price above 25 Lakhs till 50 lakh, Rs 50,000 (Fifty
Thousand Only) for Reserve Price above 50 Lakh till 1crore, Rs 1,00,000 (1 Lakh Only) for Reserve price
Beyond 1 Crore. 3. The E-Auction will be conducted through M/s. C-1 India Pvt Ltd through Mr. Dharani
Krishna- 9948182222 (Helpline No(s): Support Landline no+91 124 4302020 /2021/2022/2023/2024 |
Support Mobile Nos.: +917291981124 /25 /26 and E-mail on support@bankeauctions.com /
andhra@c1india.com ) at their web portal https://bankeauctions.com . 4. There is no encumbrance on
the property which is in the knowledge of Secured Creditors. However, the intending bidders should
make their own independent enquires regarding the encumbrances, title of property put on auction and
claims/ rights/ dues/ affecting the property, prior to submitting their bids. In this regard, the E-Auction
advertisement does not constitute and will not be deemed to constitute ant commitment or any
representation of Hero Housing Finance Limited. 5. The Authorized Officer / Secured Creditor shall not
be responsible in any way for any third-party claims/ rights/ dues. The sale shall be subject to rules/
conditions/ prescribed under the Securitization and Reconstruction of Financial Assets and Enforcement
of Security Interest Act, 2002. The other terms and conditions of the E-Auction are published in the
following website: www.herohousingfinance.com 6. For property details and visit to property contact
to Mr. Ershad Ali / ershad.ali@herohfl.com / 8802270415 and Shekhar Singh/9711522275/
shekhar.singh@herohfl.com . 7. The prospective bidders can inspect the property on 20-February-
2026 between 11.00A.Mto 2.00 P.M with prior appointment.

15 DAYS SALE NOTICE T0 THE BORROWER/GUARANTOR/MORTGAGOR

The above-mentioned Borrower/Mortgagor/guarantors are hereby noticed to pay the sum as mentioned
in Demand Notice under section 13(2) with as on date interest and expenses before the date of Auction
failing which the property shall be auctioned and balance dues, if any, will be recovered with interest and
costfrom you.
For detailed terms and conditions of the sale, please refer to the link provided in
https://uat.herohomefinance.in/hero_housing/other-notice on Hero Housing Finance Limited ( Secured
Creditor's) website i.e., www.herohousingfinance.com

For Hero Housing Finance Ltd. Authorised officer
Date: 12022026 i, Ershad AV, Mob-8802270415
Place: Dungarpur/ Rajasthan Email: ershad.ali@herohfl.com

Jaipur
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OFFICE OF THE EXECUTIVE ENGINEER, PHED, DIVISION KATHU-
MAR (ALWAR)
No. EE/Kat/NIT/2025-26/2236-41 Date: 30.01.2026

NOTICE INVITING BID (53/2025-26)

Bid for Providing, Laying, Jointing, Testing and commissioning of HDPE/DI
pipeline of various size Under PHED Sub Division Laxmangarh and Kathumar
District Alwar including Defect Liability on Rate Contract Basis" are invited from
interested bidders upto 23.02.2026 upto 06:00 PM. Other particulars of the bid
may be visited on the procurement portal (http:/sppp.rajasthan.gov.in) and
http://lwww.eproc.rajasthan.gov.in.

SPPP UBN NO. :- PHE2526\WWSRC12729

DIPR/C/2402/2026 Executive Engineer,

EXECUTIVE ENGINEER PHED RURAL DIV 1st
ALWAR (NCR)

HKM NAGAR ALWAR (RAJ.) E-Mail-eephedrd1-alw-rj@nic.in

No-3167-74 Date- 29/1/26
NOTICE INVITING BID (NIT No. 24/2025-26)

Bids for Work of construction of 200mm diameter tube wells in all strata
supply and installation of submersible pump sets and other allied works
as per financial offer, testing & commissioning with 2 year defect liabili-
ty period under PHED Division NCR1 Alwar Rural (Annual Rate
Contract) are invited from interested bidders upto 05:00 PM on Date
16.02.2026. Other particulars of the Bid may be visited on the procure-
ment portal (http://eproc.rajasthan.gov.in http://sppp.raj.nic.in) of the
state and https://phedwater.rajasthan.gov.in departmental website.

OFFICE OF THE DEPUTY CONSERVATOR OF FOREST, ALWAR
NO.F()/STORE/DCF/2025-26/1394 DATED-06/2/2026
Notice Inviting Bid no. 1377/2025-26, 1383/2025-26

Bids for supply of (BID 1377) Regarding purchasing species wise seeds
for planting preparation, (BID 1383) Constuction of Anicut at Baloj Range
Tijara upto 18.00 pm of 12.02.2026. Other particulars of the bid may be
visited on the procurement portal (http://sppp.raj.nic) of the state.
UBN-FOR2526GS0B05384

UBN-FOR2526WS0B05385

DIPR/C/2796/2026
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FINANCIAL EXPRESS

sindiaShelter INDIA SHELTER FINANCE CORPORATION LTD.

Home Loans Registered Office: Plot-15,6th Floor, Sec-44, Institutional Area, Gurugram, Haryana-122002.
Branch Office: Bp-49, First Floor, Neelam Bata Road, Nit Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec

Loan Account No. and Name of Date Of Type of Possession | Reserve Price,

16 Metro Station, Noida, Uttar Pradesh -201301, Kamal Dua, 84-r, First Floor, Opposite Lal Tanky Market, Model Town, Panipat,
Haryana, Pin- 132103, Shop No.6, Upper Ground Floor, C.r. Mall, Church Road, Ram Nagar Colony, Agra 282002, Plot No. 282, Laxman
Das Complex, Ground Floor, Near Central Bank Of India, Deokali, Faizabad - 224001, Uttar Pradesh., No. 18, 1st Floor, District Center,
Sanjay Nagar, Ghaziabad, Uttar Pradesh - 201002., Hall No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri Commercial Center,

Borrower(s)/ Co- Borrower(s)/ Demand Notice (Under Constructive/ | Earnest Money
Guarantor(s)/Legal Heir(s)/Legal Rep. Amount As On Date Physical)
HL28CHLONS000005030061 & 15.10.2024 Rs. 1054895/- (Rupees Symbolic |Rs. 8,50,000/-
LA28VLLONS000005072301/AP-10054847&| Ten Lakh Fifty Four Thousand Eight | possession |Rs. 85,000/-

AP-10167842 Mr./ Mrs. Bharti W/o Anil
Kumar, Mr./ Mrs. Anil Kumar S/o Ram Dayal

Hundred Ninety Five Only)

Mansarover Scheme, Delhi- Moradabad Road, Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m. Chowk, Roorkee -
247667, 59, D1/d2, Civil Line, Second Floor, Above Bata Showroom, Rudrapur- 263153., 1st Floor, Scf 12 Main Market, Sector 14,

Sonipat-131001
PUBLIC NOTICE- AUCTION FOR SALE OF IMMOVABLE PROPERTY

Description Of Property: All Piece And Parcel Of Plot No-12 Khasra No- 144 Bake Vill- Semari Po- Semari Tehsil & District Agra
Uttar Pradesh -283125 BOUNDARY:- East-Other Property,West- 18 Feet Wide Road,North-Plot No-13,South-House Of Remaining
Part Of Plot No-12,

[UNDER RULE 9(1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002] NOTICE FOR SALE OF
IMMOVABLE PROPERTY/S MORTGAGED WITH INDIA SHELTER FINANCE CORPORATION (ISFC) (SECURED
CREDITOR) UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND ENFORCEMENT

LA11CLLONS000005050812/AP-10111696
MR./ MRS. SHITAL W/O SUNIL, MR./ MRS. | Fifteen Lakh Forty Two Thousand
SUNIL S/O RANVIR SINGH Two Only)

12.09.2024 Rs.1542002/- (Rupees Symbolic

Possession

Rs. 16,00,000/-
Rs. 1,60,000/-

OF SECURITY INTEREST ACT, 2002

Notice is hereby given to the publicin general and in particular to the borrower(s), co borrower/s and guarantor(s) or their legal heir/s
representatives that the below described immovable property/s mortgaged/charged to the Secured Creditor, the possession of

Description Of Property: All Piece And Parcel Of Property Comprising Of A Khewat/Khata No. 90/93, Mu No. 20, Kila No. 1/1(1-1),
10(8-0), 11/1(4-6), Mu No. 21 Kila No. 5(8-0), 6(8-0), 15/1(3-15), Having An Area Of 1 Kanal 15 Marle, Situated At Kanwarka, Teh
Hodal, Distt Palwal BOUNDARY:- East- N/A , West- N/A , South- N/A, North- N/A

which has been taken by the Authorized Officer of ISFC (secured creditor), will be sold on 27-02-2026 (on “AS IS WHERE IS”, “AS
IS WHAT IS” and “WHAT EVER THERE IS’ basis for recovery of outstanding dues from below mentioned Borrowers, Co-
Borrowers or Guarantors. The Reserve Price and the Earnest Money Deposit is mentioned below. The sealed envelope containing
the EMD amount for participating in Public Auction shall be submitted to the Authorized Officer of ISFC on or before 26-02-2026 till
5 PM by EMD /Payment will be DD/ Cheque / RTGS/NEFT at Branch/Corporate Office. Bp-49, First Floor, Neelam Bata Road, Nit

Rs. 16,00,000/-
Rs. 1,60,000/-

LA14VLLONS000005083183/AP-10197770 |12.11.2024 Rs.11,72,512/-
MRS. SONAM W/O MAN SINGH TOMAR, MR. | (Rupees Eleven Lakh Seventy Two
MAN SINGH TOMAR S/0 JATANSWARUP Thousand Five Hundred Twelve Only)

Symbolic
Possession

Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec 16 Metro Station, Noida, Uttar Pradesh -201301, Kamal
Dua, 84-r, First Floor, Opposite Lal Tanky Market, Model Town, Panipat, Haryana, Pin- 132103, Shop No.6, Upper Ground Floor, C.r.
Mall, Church Road, Ram Nagar Colony, Agra 282002, Plot No. 282, Laxman Das Complex, Ground Floor, Near Central Bank Of India,

Description Of Property: All Piece And Parcel Of Property comprising of land whose admeasuring area is 1782 sq. feets, or 165.5
sq. meters, carved out of Khata No. 293, Part of Gata No.633, situated at House No. 75, Gram Fakana, Tehsil Sikandrabad District
Bulandshar, U.P., BOUNDARY:- East-House of Sunil Kumar,West-Gher of Mangesh,North-15ft wide Road,South-House of Bhola

Deokali, Faizabad - 224001, Uttar Pradesh., No. 18, 1st Floor, District Center, Sanjay Nagar, Ghaziabad, Uttar Pradesh - 201002., Hall
No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri Commercial Center, Mansarover Scheme, Delhi- Moradabad Road,
Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m. Chowk, Roorkee - 247667, 59, D1/d2, Civil Line, Second Floor, Above
Bata Showroom, Rudrapur-263153., 1st Floor, Scf 12 Main Market, Sector 14, Sonipat- 131001

LA11CLLONS000005047755 & AP-10108452| 18.08.2023 Rs.9,48,110- (Rupees Rs. 8,31,000/-
MR./MRS. ANJALI, MR./MRS. Nine Lac Forty Eight Thousand One Rs. 83,100/-
RAMESH , MR./MRS. VIKASH, MR./MRS. Hundred Ten)

Symbolic
Possession

Loan Account No. and Name of Date Of Type of Possession | Reserve Price,

NARENDER

Form No. INC-26
[Pursuant to rule 30 the Companies {Incorporation) Rules, 2014]
Before the Central Government, Northern Region
Ini the matler of sub-section (4] of Section 13 of Companies Act, 2013 and clause (a) ol sub-
rube (%) of rule 30 of ke Companies {Incorparation) Rules, 2014
AND
Im ihe miadter of HI-TECH POLYFLEX PRIVATE LIMITED Having s Registered Office A1 10,
Mew Colony, Model Basti, Hew Dethi, Delhi, ndia, 110005
Moedice is heraby piven §o the Ganesal Public Mial the company propesos o make apalication 1o
the Central Government under section 13 of the Camparees Act, 2013 seeking confirmatian of
aneratian of the Memarandum of Associaton of the Compary in terms of the spacial resolution
passed al the Extra ardinary genaral meeting kel on 20071,/ 7026 1o analde the company tn changa
its Regestered Office froan thie ~Nalienal Gapetal Teretory of Delhl” ba “5tate of Utlar Pradesh™.
By parson whase inderest s likely 1o be affected by e proposed change of he rsgistered office
of the company may defiver gither on the MEA-21 portal [wes.mca.govin} by filing Investor
comeplaint farm ar cause tobe delivered oe sand by registared post of his'her abgactians supported
by an affidavil skatimg e nature ol hisher inerest and grounds of oppesion e the Regional
Direclor al the address Hortherm Region, B-2 Wing, 2nd foor, P1. Deendayal Antyadaya
Bhawan, CG0 Complex, New Delhi - 110003, within fourteen days of the date of publication o
this rabica wilh 4 copy 10 the dppicant company at it registered office &l the sddrass merlioned
below: -
10, New Colony, Model Bastl, New Dethi, Dedhd, Indiz, 110005

Far & an befalt od

HI-TECH POLYFLEX PRIVATE LIMATED

SANDEEP JAIN RITIKA JAIN

Place: New Delhi {Direclor) {Diroclor)
Diate: 09,002 2026 DiM:01 756905 Dik-01685319

(Under Constructive/

Borrower(s)/ Co- Borrower(s)/
Physical)

Guarantor(s)/Legal Heir(s)/Legal Rep.

Demand Notice
Amount As On Date

Earnest Money

HL11HLLONS000005043895/AP-10093498
MR./ MRS. Neetu W/O Vinod Six Lakh Eighty Nine Thousand Five

15.10.2024 Rs. 689582/- (Rupees Symbolic

Possession

Rs. 8,00,000/-
Rs. 80,000/-

Description Of Property: All Piece And Parcel Of All The Piece And Parcel Of Property Comprising Of A Khewat/khata No. 58/70
Mu No. 20 Kila No. 21 (8-0) & Mu No. 21, Kila No. 13 (8-0), Having An Area Of 343 Sq Yards, Situated At Tikari Gurjar Teh & Distt
Palwal, Hereinafter Referred To As The "said Property" Boundary:- East: House Of Hem Chand West: Property Of Sumrat North:
Road South: House Of Prakash & Others

Registered and Corporate Office; Yes Bank House, Off Wesiemn
Express Highway, Santacruz East, Mumbal = 40055 India
Website: wnw. yasbans.in Email: comminicallonsi@vestank n,
GIN; L85 1 BIMEI00EPLC 143245

, MR./ MRS. Vinod S/O SEVI Hundred Eighty Two Only)

LA11VLLONS000005070297 / AP-1016868

Description Of Property: All piece and parcel of Mu No 165 Kila No 4/2/2(4-0) 6/2/1(3-10) 7/1/2(2-13) total rakba 10 Kanal 3
Marle ka 13/812 Part, Bakdar rakba3/1/4 Marla Area 100 Sq Yard Mauja Palwal (Shamshabad) Teh Palwal Distt Palwal Haryana
121102, BOUNDARY:- East- House of Khajani, West- House of Chander Pal, North- Vacant Plot, South- Rasta

06.02.2024 .X Rs. 9,19,611/- Rs. 10,00,000/-

Rs. 1,00,000/-

Symbolic

MR./ MRS. SUMAN, MR./ MRS. DINESH (Rupees Nine Lakh Nineteen Possession

KUMAR Thousand Six Hundred Eleven Only)

Description Of Property: All Piece and Parcel of Property area measuring 140 Sq yds part of Khasra /Khewat no 58/70 Mu no 20

HL11CHLONS000005092100/AP-10216514.,
MR./ MRS. SAVITA RANI W/O PARVEEN
KUMAR, MR./ MRS. PARVEEN KUMAR S/O

RAMDHAN

7-April-2025 Rs. 881305/~
(Rupees Eight Lakh Eighty One
Thousand Three Hundred Five Only)

Physical
Possession

Rs. 7,50,000/-
Rs. 75,000/-

Kila No 21(8-0),Situated at Tikri Gujjar Tehsil and District Palwal. Boundary: North-NA, South- NA, East- NA, West- NA

LA11VLLONS000005076651/ AP- 10180006
MR./ MRS. MUKESH, MR./ MRS. OMVEER,

12.04.2024 Rs.1188356.46/- (Rupees
Eleven Lakh Eighty Eight Thousand Three
Hundred Fifty Six Paise Four Six Only)

Symbolic
Possession

Rs. 20,36,000/-
Rs. 3,03,600/-

Description Of Property: All Piece And Parcel House having area Land measuling 200 sq, Yds.(69 feet x 26 Feet ) i.e. 06 Marla 06

sarsai being 5/117 share out of 07 Kanal 16 Marla comprised in Khewat no. 1038 Khatoni no. 1119 Rect No.45 Killa no. 25/2(7 -
16),Vide Jamabandifor the year 2019-2020 Situated inVill. Kiwana Tehsil Samalkha Distt. Panipat, BOUNDARY:- East-Street, West-

Description Of Property: All Piece And Parcel Of Khewat Khata No 519/545 Mu No 18 Kila No 24/2(4-15)25/1(3-3) Mu No 62 Kila
No 14/2(4-5)17(8-0) ), Waka Siwana Moja Phulwari Tehsil & Distt Palwal, Haryana 121102,, Haryana BOUNDARY: - East-Road 15 Ft,

Property of Ishwer ,North- House of Krishan, South-Property of Bholara

West- Property Of Bisamber, North-Property Of Mohan, South-Property Of Gajraj,

LA11CLLONS000005049817/ AP-10112392
MR./ MRS. KAVITA W/0O SANJAY, MR./ MRS.
SANJAY

12.01.2023 Rs. 854100.09/- (Rupees
Eight Lakhs Fifty Four Thousand One
Hundred Paise Nine Only)

Physical
Possession

Rs. 7,50,000/-
Rs. 75,000/-

HL11CHLONS000005028868 &
LA11CLLONS000005030392/ AP-10050345
& AP-10052037 MR./ MRS. SUMAN DEVI,

MR./ MRS. HAWA SINGH

09-Aug-2024 Rs.1192436/- (Rupees
Eleven Lakhs Ninety Two Thousand
Four Hundred Thirty Six Only)

Symbolic
Possession

Rs. 11,00,000/-
Rs. 1,10,000/-

Description Of Property: All piece and parcel of property bearing Transfer Deed No. 1602 Dated 16/05/2022, Comprising Of A

Khewat/Khata No. 122/133, Mu No. 66, Kila No. 3(8- 0), 4(8-0), Having An Area Of 217 Sq Yards, Situated At Waka Siwana, Mauja

Kashipur, Teh & Distt Palwal. BOUNDARY: East: Property of Sanjay, West: Road, North: Plot of Others, South: Plot of Virendra.

LA28LALONS000005034821/ AP-10070797
MRS. NEELAM W/0O RAVENDRA, MR.
RAVENDRA KUMAR S/O VIJENDRA SINGH,

12.11.2024 Rs. 746415/- (Rupees
Seven Lakh Forty Six Thousand Four
Hundred Fifteen Only)

Physical
Possession

Rs. 3,00,000/-
Rs. 30,000/-

Description Of Property: AAll Piece and Parcel of Khewat no. 1256 Khata no.1318 Khasra no. 71//1(5-17) Ka 5/226 Bhag Bhagdar
rakba 2 Marle 6 sarsai, khewt no 1257 khata no. 1319 khasra71//2/1 (5-19) Ka 47/2142 Bhag Bakdar Rakba 2 Marle 6 Sarsai, total
Muntkila Rakba 5 Marle 6 sarsai Mauja Bapoli, Tehsil Bapoli, Dist. Panipat Haryana-132104 BOUNDARY:- East- Land of Pitama,
West- Road, North- Property of Madan, South-Property of Maha Singh,

Symbolic

HL11RNLONS000005075450 & 15.10.2024 Rs.1746150/- (Rupees

Possession

Rs. 15,00,000/-

MR VINOD KUMAR S/0O VIJENDRA SINGH

LA11VLLONS000005096406/ AP-10180365 | Seventeen Lakh Forty Six Thousand Rs. 1,50,000/-

Description Of Property: All Piece And Parcel Of Shop No. Ug 255, Rishi Plaza, Mohalla Har-sahay Khidki Ward No. 20, Kasba
Samsabad, Teh. Fatehabad Dist. Agra Up Measuring 12.55 Sq Mts. Boundary:- East- Property Of Hariom, West- 10 Feet Wide Road,
North- Shop No- Ug-254, South-shop No- Ug-256

& AP-10227011 Mr./ Mrs. Arti Bhati W/o
Baldev, Mr./ Mrs. Baldev S/o Sevaram,
Mr./ Mrs. Mohan S/o Sevaram

One Hundred Fifty Only)

LA11VLLONS000005082358/AP-10195746
MRS. Dharam Bati W/o Jagbir Singh, MR.
Soninder S/o Jagbir Singh , Mr./ Mrs. Jagvir

Singh S/o Rati Ram

15.10.2024 Rs. 9,47,263/- (Rupees
Nine Lakh Forty Seven Thousand
Two Hundred Sixty Three Only)

Symbolic
Possession

Rs. 8,50,000/-
Rs. 85,000/-

Description Of Property: All Piece And Parcel Of Khawat No 15 Khata No 20 Mu No 5 Kila No 5/1/2 (2-8) 5/3 (2-17) Area 500 sq
Yard, Aaraji Waka Mouja Hidayatpur Tehsil Palwal Haryana, BOUNDARY:- East-Property Of Narayan, West-Road 30 Ft, North-
Property Of Shakuntala, South-Property Of Nihir

[Ruie B{1)] POSSESSION NOTICE

Whergas The undersigned being Ihe Authorzed Officer of YES 8ANK Limited under the
secuntization & Reconsiructan of Financial Assels and Enfarcamant of Secunby Intarest Al
20702 (54 of 2002 arvd in exercise of ihe powers confernad under section 13412} read with Bula 9 of
the Secimty Interest {Enforcement) Rules 2002, issued a demand notice dated 04-Now-2025
calling upon (1) Mz Aditya Roadways, through s propriefor (Bormower], [2) Mr. Madhu
Sudan Sharma (Proprietor/GuarantoriMorigagor) & {3) Mrs. Manju Sharma (Guarantor/
Mortgagor), io repay the amomt mentionsd in the said notoe being to Rs, 29,19,270- (Rupees
Twenty One Lakh Ninateen Thousand Two Hundred and Seventy Only) due as on
25.10.2025, ngathar with furthar mterast and olher chargeas tharean, wilhin 60 days from the dale
of recaiplof the sad notice
The Bomgwers, Guarantors and Mortgagors having feded to repay the full amount, notice: is
hereby given io the Bormower, Guaraniors and thie public in general that the undersigned has
takan pessession of the propery descrbed haren below m exarcise of powsers conberred an hem
urdar Saction 1304} of the said Act read with Rule B ol the sad Rules on the Bth day of Feb of the
year 2026
The Borrower and . Giraranices in:parficular and the public in general is heraby cautioned not &
deal with the &l propery and any dealings with the said propery will be subject o the charge of
YE3S BANK Limied for balance oulsiending amount of being fo Rs. 21,18, 270/ (Rupees Twenty
One Lakh Minaieen Thousand Two Hundred and Seventy Only) dus as on 251002025 and
inberest and tosts therean, The Bomoder's albention & invited to provisions of sub-section (8} of
Section 12 of the Aot in respectof ime availaba, to redesmthe secured assels

DESCRIPTION OF THE IMMOVABLE PROPERTY
Description of the morigaged property: A8 that piece and parcel of the fiatno, 510 comprising
of threa-bedropm, tne kilchen, one drawing cum dining ream, ane sloraipooa ream, ane kifchen
one oilebbath and thrae balconsas, having b5 tolal area 59 5q. Mirs, constructed on Flat No. GH-
1B, Shivok co-op Group Housing Soclely Lid., Sector -210. Faddabad Boundaries: East- Road
24 FL Whde West- Lift and Passage Morth- Enfrance South- Boad 16 FL Wide Mortgagar : Mr
Madhu Sudzn Sharma Sd/- (Authorized Officer)
Date ; 06.02.2026 Place : Faridabad, Haryana YES BANK LMITED

Description Of Property: All Piece And Parcel Of Khawat\Khata No 161/257 Mu No 64 Kila No 17(8-0) 18(7-13) 23(7-13) 24(8-0)
Mu No 81 Kila No 3(4-2) 4/1(1-12) Mu No 82 Kila No 21/2(7-7) 22(8-0) Mu No 83 Kila No 3(7-13) 4(8-0) 7/1(5-12) Mu No 86 Kila No
2/1(0-10) Area 150 Sq. yard, Aaraji Jari Waka Mouja Gao Badoli Tehsil & District Palwal Haryana BOUNDARY:- East- Road 8 Ft, West-

MR./ MRS. BEBI RANI, MR./ MRS. RAHUL
KUMAR

HLROHLLONS000005046093/ AP-10095852

16.05.2022 Rs. 537749/- (Rupees
Five Lakh Thirty Seven Thousand
Seven Hundred Forty Nine Only)

Symbolic
Possession

Rs. 5,00,000/-
Rs. 50,000/-

Property of Sikander, North- Property of Bali, South- Property of Bijendra

LA11VLLONS000005070821/AP-10169680
MR./ MRS. ASHA, MR./ MRS. SATISH,

09-Aug-2024 Rs. 885554/- (Rupees
Eight Lakh Eighty Five Thousand Five
Hundred fifty four Only)

Symbolic
Possession

Rs. 10,00,000/-
Rs. 1,00,000/-

Description Of Property: All that piece and parcel of property comprising of land whose Khasra No. is 616, 617-M, and 623- M
admeasuring area is 83.64 sq. meters, situated at Mohalla Kayasthan, Kasba and Tehsil Rampur Maniharan, District Saharanpur, Uttar
Pradesh BOUNDARY- East: Plot of Seller, West: 18 feets or 5.49 meters wide Road, North: Plot of Pappu, South: 18 feets or 5.49
meters wide Road

Description Of Property: All Piece And Parcel Of House Area 135 Sqg. Yrds. Property I'd no 63713EOMOS16TOR0197A lal dora
Waka Moja Bilochpur Tehsil & District Palwal Haryana, BOUNDARY:- East: Gali 6 ft, West: Gali 6 ft, North: Road 12 ft, South: Property

Mr./ Mrs. Shalu W/o Mr. Shubham Kumar,
Mr./ Mrs. Shubham Kumar S/o Mr Satpal

12-June-2025 Rs. 743048/- (Rupees
Seven Lakh Forty Three Thousand
Forty Eight Only)

Symbolic
Possession

Rs. 8,00,000/-
Rs. 80,000/-

of premchand

Saini,
LASHVLLONS000005096368/AP-10230509

HL11RNLONS000005076148/AP-10179827
MR./ MRS. MEENA, MR./ MRS. DHARAM

CHAND

19-Aug-2023 .X 792947/- (Rupees
Seven Lakh Ninety Two Thousand
Nine hundred forty Seven one Only)

Symbolic
Possession

Rs. 10,00,000/-
Rs. 1,00,000/-

Description Of Property: All Piece And Parcel Of Property situated at Khasra no.248 , area measuring 108.58 sq mtr Wake Gram
Ambehati Pargana and Tehsil Nakur District Saharanpur Uttar Pradesh-247001 BOUNDARY:- East-Plot of Chatru, West- Rasta 6 Mtrs,
North-Plot of Kuldeep, South-House of Vipin,

Description Of Property: All Piece And Parcel Of Property comprising of land whose admeasuring area is 3.4 Marla, or 100 sq.
yards, carved out of Khewat/ Khatauni No. 117/121, mu.no.9, kila no. 1 (5-18), 2/1 (2-0), kita 2, Rakba 7 Karnal 18 Marla -- 34/1580
part, situated at Moja Meerpur Kurali, Up-Tehsil Hassainpur, Tehsil Hodal, District Palwal, BOUNDARY:- East: Road, West: Gali, North:

Mr./ Mrs. KAMLESH , Mr./ Mrs. SANNI,
Mr./ Mrs. KISHAN LAP200005630 &

20.06.2023 Rs. 3,66,813.85/-
(Rupees Three Lacs Sixty Six Thousand

Symbolic
Possession

Rs. 3,50,000/-
Rs. 35,000/-

House of Sher Singh, South: House of Prakash S/ Shiv Narayan

LA28ECLONS000005040813/ AP-0409711 | Eight Hundred Thirteen and Paise Eighty
& AP-10084387 Five Only)

HL2000005345/AP-0483925
MR./ MRS. HEERA DEVI, MR./ MRS. Vinod
Kumar, MR./ MRS. Rajeev kumar

30.3.2021 Rs.611321.99/- (Rupees
Six lakh eleven thousand three
hundred twenty one and ninety nine
paisa only)

Symbolic
Possession

Rs. 4,00,000/-
Rs. 40,000/-

Description Of Property: All Piece and Parcel of Plot no 132, Nagar Nigam No. 38A/N.P./25A, Nagla Parsoti Mauja Chak
Pancham, Tehsil & District Agra, Uttar Pradesh Area 83.61 Sq. Mtrs BOUNDARY:- North- Common Way & Exit, South- Land of
Seller, East- Land of Seller, West- Land of Viri Singh.

Description Of Property: All Piece And Parcel Of house no plot area 81 sq. yds part of khasra no 171 mauza na
road Agra. Boundaries East- House Shri Jagdish, West- Rasta, North- Land Shri Godhan Singh, South- House shri Lndrasen

inana Jat Gwalior

MR./ MRS. DEEPESH, MR./ MRS. SURAJ
HL28CHLONS000005013262/AP-10037810

14.12.2022 Rs. 818454.75/- (Rupees
Eight Lac Eighteen Thousand Four
Hundred Fifty Four and Seventy Five

Symbolic
Possession

Rs. 8,00,000/-
Rs. 80,000/-

MR./MRS. PINKESH W/0 MONU, MR./MRS.
MONU S/0O PRITAM SINGH,
LAROCLLONS000005037061

16.05.2024 Rs. 3025399/~ (Rupees
Thirty Lac Twenty Five Thousand Three
Hundred Forty Ninety Nine)

Symbolic
Possession

Rs. 25,00,000/-
Rs. 2,50,000/-

Description Of Property: All Piece And Parcel Of Khasra No-92, Nagla Jassa, (Chak Soyam), Agra Up-282001 Boundary:-
Towards East: - Land Of Others Towards West: - Road And Exit 10 Feet Wide Towards North: - Plot Of Man Singh Towards South: -
Land Of Others

Description Of Property: All That Piece And Parcel Of Property Bearing Nagra Nigam No. 1/3951, Khasra No.- 200 & 220, Situated

HL26SHLONS000005012444/ AP- 17.11.2023 Rs. 7,85,908/- (Rupees

At Waka Dar Shivpuri Swad Dar Abadai New Sharda Nagar District Saharanpur, Uttar Pradesh- Boundary East-way Of 12 Ft. Wide,

West-house Of Yogendra Singh, North-house Of Murad, South- Property Of Seller

10030915, Mr./ Mrs. RADHA WARVAL,
Mr./ Mrs. BALJEET SINGH

Seven Lacs Eighty Five Thousand Nine
Hundred Eight Only)

Symbolic
Possession

Rs. 5,00,000/-
Rs. 50,000/-

Mr./ Mrs. Joginder Kaur W/o Narbel Singh,
./ Mrs. Jitendra Singh S/o Narbel Singh
Mr./ Mrs. Vikram Singh S/o Narbel Singh

15.10.2024 Rs. 2483419/~ (Rupees
Twenty Four Lakh Eighty Three Thousand
Four Hundred Nineteen Only)

Symbolic
Possession

Rs. 24,00,000/-
Rs. 2,40,000/-

Description Of Property: All Piece and Parcel of

all piece and parcel of khata no 00194,Khasra no 265/1 Vill- Barhani Bazpur

U.S Nagar UK Boundary North-Nala, South-Road 3.66 Meters , East-Property of Satnam Singh, West- Property Of Pritam Singh

LA26VLLONS000005068936 &

CHL100002933/ AP-0690324,

LA26VLLONS000005104530 & HL26CHLONS000005073647/ AP-10164861 & AP-10246897 & AP-10167626

Mr/Mrs. Jayanti Mandal W/O Milan Mandal,

Description Of Property: All Piece And Parcel Of House Bearing Khasra No 386 Min village Dbhoura Mustehkam Kashipur distt

Mr/Mrs. Milan Mandal

16.07.2022Rs. 16,77,893.58/- (Rupees
Sixteen Lacs Seventy Seven Thousand Eight
Hundred Ninty Three and Paise Fifty Eight
Only)

Symbolic
Possession

Rs. 12,00,000/-
Rs. 1,20,000/-

Udham Singh Nagar Uttarakhand Boundary:- East- Plot of Other, West- Plot of Other, North-13 Feet Wide Road, South- Plot of Other

Mr./ Mrs. Savitri W/o Jagdish Chander, Mr./
Mrs. Joginder Singh S/o Jagdish Chander,

07.04.2025 Rs. 621276/~ (Rupees Six
Lakh Twenty-One Thousand Two Hundred

Symbolic
Possession

Rs. 7,50,000/-
Rs. 75,000/-

Description Of Property: All Piece And Parcel Property Bearing Property Khasra no 152, Min Measuring Area 110.50 Sq. Mtrs,
Situated At Village Vijay Nagar Tehsil Rudrapur Distt, Udham Singh Nagar BOUNDARY:- East-Land of Vendor ,West- 3.65 mtr.Wide
Road,North-3.04 Mtr Wide Road ,South-Land Of Vendor,

Mr./ Mrs. Tilak Raj S/o Jagdish Chander
LA11CLLONS000005057770/ AP-10130266

Seventy-Six Only)

MR./ MRS. RAINI RAGHAV W/O KALU, MR./

Description Of Property: All Piece and Parcel of Khewat no. 255/2min. Khata no. 276/2, Killa no. 195//3, Part of 1/101 Tadadi 5
Kanal 1 Marla Rakba Bakdar 0-3 Marle & Killa no. 182//23/2 Part of 2/99 Tadadi Rakba Bakdar 0-3 Marle Total Rakba 0-5 Marle

MRS. Kalu S/O OMVEER SINGH
LA11VLLONS000005093131/AP-10218672

11.12.2024 Rs.10,09,974/- (Rupees
Ten Lakh Nine Thousand Nine Hundred
Seventy Four Only)

Symbolic
Possession

Rs. 9,00,000/-
Rs. 90,000/-

i.e.150 Sq Yard Wakia Mauja Gohana, Wazirpura, outside of Nagar Nigam Gohana District Sonipat, Haryana. BOUNDARY:-East-

Street, West-Plot Of Others, North- Street, South-Plot of Others

MR./ MRS. Legal Heir Of SUSHILA DEVI,
MR./ MRS. VISHNU S/0O GAJADHR SINGH
HL11CHLONS000005076000/AP-10181575

2-June-2025 Rs.915246/- (Rupees
Nine Lakh Fifteen Thousand Two
Hundred Forty Six Only)

Symbolic
Possession

Rs. 8,50,000/-

Description Of Property: All Piece And Parcel Of Khasra No. 123, Area 226.66 Sq Gaj, Gram Alampur,Pargana Hapur, Tehsil
Dhaulana, District Hapur Uttar Pradesh 250001, BOUNDARY:- East-23Ft Wide Road, West-House Of Omprakash, North-15Ft Road,
South-House Of Yogender Singh

Rs. 85,000/-

MR./ MRS. Poonam Sharma W/O Prem
Kumar, MR./ MRS. Prem Kumar S/0 Jai

Rs. 3,00,000/-
Rs. 30,000/-

Symbolic

12.09.2024 Rs. 448646/- (Rupees
Possession

Description Of Property: All Piece And Parcel Of KHASRA NO 187, AREA 83.61 SQ. METERS MAUJA GOVINDPUR, TEHSIL &

DISTRICT MATHURA UTTAR PRADESH 281004

Four Lakh Forty Eight Thousand Six

Ram Sharma Hundred Forty Six Only)

LA11CLLONS000005009969/AP-10019626)

FORM A 1

PUBLIC ANNOUNCEMENT
[Under Regulation & of the Insolvency and Bankrupicy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016] |
FOR THE ATTENTION OF THE CREDITORS OF
PRAYAG POLYTECH PRIVATE LIMITED
RELEVANT FARTICULARS
1. Name of Corporate Debtor \PRAYAG POLYTECH PRIVATE LIMITED
2 Date of ncorporation of Cerporate Debloe | TROE158S
3. Liwthanty underwhich Corporate Deblor Is' | ROC = Jeipur
incorporatied | registered | [iramsfer froen Dielhi bo Rajasthan)
4 Corporale kentity Na. | Limited Liabilty | U28994RJ1982PTC01 2328
| ideriification No. of Carporata Dablar _
B | Addresa of the regstened office and Ragd. Offica: C-587, Phase-1, indusliral Area,
principal office {if any) of Corparate Debior | Briwadi Awar, Rajasthan - 301019

B | Insoleency commencemand date in 10002/2026
respect of Corporate Debior
7 | Ezsfmaled data of cosura of insclvency [ 0S0&/2026

regoiufian pracess

& Name and Hegislrélﬂm numbar of the
insohvency professional acting as intenim
Resalution Professicnal

. hddress & email of the interim resolution
professional, as registered with the board

100 Address anc a-mail b ba used far
coreEpanaances win the inlesm

Regoiution Professicnal _

11, Lastdate for submission of claims _ H.luz_izuz_ﬁ

12| Glasses of creditors, ¥ any, inder dalse (B [ Mot Applicshle
of sub-sacion [BA] of section 21, asceriares]
bry the Imerim Resoiution Professiona

13 Names ofingobency prafessianals idenlified | Not Applicable
to aclas authorsedreprasantalive of predion |

_ Inalassilhmenames o each cass)

14! {a] Relevant farms and
i) Detais ol suthanzed rapresantativas

ae available B .

Nolica i hereby oiven Bhal (he Mefonal Company Law Tribunal Jaipur Bench has ordered the |

commencement of & corporate msolvency restlution process of the Prayag Polytech Private Limited on |

10th February, 2026

The creditors of Prayag Polytech Private Limited sre hereby called upon to submit thesr claims with |

procd on ar before 24th February, 2026 Lo the irdanim rescluton professional at the address menlicred |

againstentry Ne. 10 |

The financkal creditors shall submil Sieirclaims with proof by electronis means anly. Al sther craditors may |

submil the caims with proalin parson, by pastas by elaciranicmeans. |

aubmission of fakse or miskeading proofs of claim shall atiract penaliies. sd

RISHABH CHAND LﬂDHAf
Interim Resolution Professional, Prayag Polylech Private Limited |
Regn. Mo, IBENPA-GOIIRP-D107T 5201 ?-EI]1E-.'11'|"EE_E

Rishabh Chand Lodha

Reg. No.; IBBKIPA-ODYIPP-01 0752017201811 766
| AFA Valid Upda : 3112 2026

E-3. Basant Viliar, Bhiwara = 311001

Email : rishabhlodha5Ti@gmail.com

E-h, Basanl Vikar, Bhitsara -3710079

Email ; prayagpolytech.cirp@gmall.com

. &l .'|".let1lir:h' hittps b gay n-'er-.'i'umﬁ.'duwnlnads
(o) Phiysical Address: Sarie &5 al poind no. 09

Date : 12,02 2026
Place: Bhilwara

Mr./ Mrs. Kesha Devi W/o Mr Mange Ram,
Mr./ Mrs. Pawan Pal S/o Mr. Mange Rammr.
Mrs. Mange Ram S/o Mr. Murali

HL24CHLONS000005086128/AP-10207045

12-June-2025 Rs.1590887/-
(Rupees Fifteen Lakh Ninety
Thousand Eight Hundred Eighty-
Seven Only)

Symbolic
Possession

Rs. 15,00,000/-
Rs. 1,50,000/-

Description Of Property: All Piece And Parcel Of Plot No- 72 C, Area 39 Sq Yards, Indrapuri, Abcd Colony vill- Gharoti Khurd,
Pragana- Loni Tehsil and District- Ghaziabad, Up- 201102 BOUNDARY:- East: Plot Of Others West: Plot Of Others North: Gali 12 Ft.
Wide, South: Plot Of Mr. Kartar Singh

MR./ MRS. Kanchan Devi, MR./ MRS. Ajay 13.10.2022 Rs. 25,64,439.16/-| Symbolic |Rs. 30,00,000/-

Description Of Property: All Piece And Parcel Of Khata No 303 New Khata No. 55 Old Khasra No. 322/3, Min New Khasra No. 678
G, Rakba 2955 Sq Feet I.e. 272 Sq. Mtrs Mauja Sherpur Paragna Pachwadoon Tehsil Vikasnagar District Dehradun Uttarakhand

Chaudhary
HL11CHLONS000005006254/ AP-10004508

(Rupees Twenty five lakh sixty four
thousand four hundred thirty nine and

Possession

Rs. 3,00,000/-

Boundary:- East-land Of Donor,west-road 15' Wide,north-road 15' Wide,south-house Of Mr. Negi

Sixteen Paisa Only)

Mr./ Mrs. Bhagvan Dei W/o Roshan Lal,
Mr./ Mrs. Omprekash S/o Roshan Lal , Mr./
Mrs. Roshan Lal S/o Mr. Chaau

LAKSVLLONS000005063373/AP-10149982

12-Aug-2025 Rs. 480215/- (Rupees
Four Lakh Eighty Thousand Two
Hundred Fifteen Only)

Symbolic
Possession

Rs. 7,00,000/-
Rs. 70,000/-

Description Of Property: All Piece And Parcel Of Residential Freehold Residential vacant Plot Area Measuring 150 Sq. Yards, i.e.
125.41 Sqg. Meters, Out of Khasra No 416, Situated in the village Kulesra, Pargana Dadri, Tehsil & Dist. Gautam Budh Nagar
UP.BOUNDARY:- East- Plot of Arun Singh, West- Plot of Seller, North- Plot of Master Prem Singh, South- Rasta 10 feet wide,

Description Of Property: All Piece And Parcel Of House Bearing Khata No.00490, Khasra No 126 Min, Village Dhabhora Athmali
Tehsil, Ashipur District Udham Singh Nagar Uttarakhand, 244713, BOUNDARY: - East-Property of Bhuri, West-20 Feet Wide Road,

Mr./ Mrs. RANI DEVI, Mr./ Mrs. MUKESH
KUMAR SINGH
HL11CHLONS000005027630 /AP-10047381

19.08.2023 Rs. 9,13,827/- (Rupees
Nine Lacs Thirteen Thousand Eight
Hundred Twenty Seven Only)

Symbolic
Possession

Rs. 6,00,000/-
Rs. 60,000/-

North-20 Feet Wide Road, South-Property of Seller

Mr./ Mrs. Krishna W/o Vavlu, Mr./ Mrs.
Vivek Yadav S/o Babbu Yadav

Mr./ Mrs. Rajeev Yadav S/o Babbu Yadav
Mr./ Mrs. Vavlu S/o Gokul
HLMRCHLONS000005074778/AP-10180732

12-Aug-2025 Rs. 2005569/-

Symbolic

(Rupees Twenty-Lakh Five Thousand | Possession

Five Hundred Sixty-Nine Only)

Rs. 17,50,000/-

Description Of Property: All Piece and Parcel of All Piece and Parcel OF Plot Land Area 100 Sq YDS. Part of Khasra no 115,
Situated at Village Nalgada Noida. Distt Gautam Budh Nagar Boundary North-NA , South- NA, East- NA , West- NA,

Rs. 1,75,000/-

MR./ MRS. RAJ KUMARI W/0O RAJARAM, 16.07.2022 ¥ 1413856.45/- (Rupees Rs. 9,00,000/-
MR./ MRS. PANKAJ KUMAR SHAKAYA Fourteen Lakh Thirteen Thousand Eight Rs. 90,000/-
HL14CHLONS000005008356/ AP-10012850 |Hundred Fifty Six Paise Fourty Five Only)

Symbolic
Possession

Description Of Property: All Piece and Parcel of Area 63.234 Sq Meters, Mohalla Laxmanpuri, Line Par, Majhola, Moradabad
Uttar Pradesh 244001. BOUNDARY:- East-Plot of Sardar Ratan Singh, West-House of Mr. Braj Raj Sharma, North-Servant Quarter of

Railway, South-14 Ft Wide Road

Description Of Property: All Piece and Parcel Property Bearing Plot No. 48, Middle Of Khasra No. 232, Mohalla Nai Mandi,
Kaserukhera, Pargana And Tehsil An Zila Meerut-250002 Area Of Property 95.09 Sq. Mtrs. BOUNDARY:- East- 22.74 Ft/ House Of
Ramesh Chand, West- 22.74 Ft./ Rasta Aam 16 Ft. Wide, North- 45 Ft./House Of Vijay Pal & Godavari Devi & Ajay, South- 45 Ft./Plot

Mr./ Mrs. MUNNI DEVI, Mr./ Mrs. DEEPAK,
CLA100003859 / AP-0778233

20.07.2023 Rs. 5,24,561.19/-
(Rupees Five Lacs Twenty Four
Thousand Five Hundred Sixty One
and paise Nineteen Only)

Symbolic
Possession

Rs. 4,00,000/-
Rs. 40,000/-

Of Usma Begu,

Terms and conditions: 1)

The prescribed Tender/ Bid Form and the terms and conditions of sale will be available with the Branch/Corporate Office: Branch
Office: Bp-49, First Floor, Neelam Bata Road, Nit Faridabad-121001, E-44, Ground Floor, Industrial Area, Sector-3, Near Sec 16
Metro Station, Noida, Uttar Pradesh -201301, Kamal Dua, 84-r, First Floor, Opposite Lal Tanky Market, Model Town, Panipat,

Description Of Property: All Piece and Parcel of all that piece and parcel of property bearing khasra no 137, area 81.19 Sq. Mt.
Mouja Naripura Teh Agra, Agra Uttar Pradesh 282001 Boundary North-Rasta & Exit 8 ft-wide , South- House of Shiv Singh , East-

House of choteylal , West- Plot of Kalicharan

Haryana, Pin- 132103, Shop No.6, Upper Ground Floor, C.r. Mall, Church Road, Ram Nagar Colony, Agra 282002, Plot No. 282,
Laxman Das Complex, Ground Floor, Near Central Bank Of India, Deokali, Faizabad - 224001, Uttar Pradesh., No. 18, 1st Floor,
District Center, Sanjay Nagar, Ghaziabad, Uttar Pradesh - 201002., Hall No-1, First Floor, Parsvnath Plaza-ii, Plot No-2, Neelgiri
Commercial Center, Mansarover Scheme, Delhi- Moradabad Road, Moradabad- Up- 244001, 173, Nehru Nagar, First Floor, B.s.m.

MR./ MRS. Hina, MR./ MRS. Jazar,
MR./ MRS. Anavar,
HL11CHLONS000005006243/AP-10005121

17.05.2022 12,31,729.8/- (Rupees
Twelve Lakh Thirty One Thousand
Seven Hundred Twenty Nine Rupees
And Eighty Paise Only)

Symbolic
Possession

Rs. 11,00,000/-
Rs. 1,10,000/-

Chowk, Roorkee - 247667, 59, D1/d2, Civil Line, Second Floor, Above Bata Showroom, Rudrapur- 263153., 1st Floor, Scf 12 Main
Market, Sector 14, Sonipat- 131001 between 10.00 a.m. to 5.00 p.m. on any working day. 2) The immovable property shall not
be sold below the Reserve Price. 3) All the bids/ tenders submitted for the purchase of the above property/s shall be
accompanied by Earnest Money as mentioned above. EMD amount favouring “India Shelter Finance Corporation

Description Of Property: Land Area Measuring 60 sq. Yards, i.e. 50.1 Sq. Meters, Out of Khasra No.1584, 1585, 1586, Situated
in the Village Dadri, Pragana & Tehsil Dadri, Distt. Gautam Budh Nagar, U.P. EAST- Plot of Kamrudin, WEST- Road 12 Ft. Wide,

NORTH- Plot of Others, SOUTH- Plot of Others

Limited”. The EMD amount will be return to the unsuccessful bidders after auction. 4)The highestbidder shall be declared
as successful bidder provided always that he/she is legally qualified to bid and provided further that the bid amount is not less than
the reserve price. It shall be the discretion of the Authorised Officer to decline/ acceptance of the highest bid when the price offered
appears inadequate as to make it inadvisable to do so. 5) The prospective bidders can inspect the property on 25-02-2026

Mr./ Mrs. SALMA KHATUN, Mr./ Mrs.
MUMTAZ ALAM,
HL11LILONS000005010190/ AP-10021203

20.06.2022 Rs.7,75,313.52/-
(Rupees Seven Lacs Seventy Five
Thousand Three Hundred Thirteen
and paise fifty two Only Only)

Symbolic
Possession

Rs. 7,00,000/-
Rs. 70,000/-

between 11.00 A.M and 5.00 P.M with prior appointment. 6) The person declared as a successful bidder shall, immediately
after the declaration, deposit 25% of the amount of purchase money/ highest bid which would include EMD amount to the
Authorised Officer within 24 Hrs. and in default of such deposit, the property shall forthwith be put to fresh auction/ sale
by private treaty. 7) In case the initial depositis made as above, the balance amount of the purchaser money payable shall
be paid by the purchaser to the Authorised Officer on or before the 15th day from the date of confirmation of the sale of the

Description Of Property: All Piece and Parcel of property Bearing Kh no 131, Second Floor, House no 281, New H No.-501, 2nd
floor, vill-kaila, T+D Ghaziabad up — 201009, Boundary, North-Seller Nasijuddin, South- Seller Property , East- Property of Seller,

West- Gali

property, exclusive of such day or if the 15th day be a Sunday or other holiday, then on the first office day after the 15th day.
8) Inthe event of default of any payment within the period mentioned above, the property shall be put to fresh auction/ sale by private
treaty. The depositincluding EMD shall stand forfeited by India Shelter Finance Corporation Ltd. and the defaulting purchaser shall
lose all claims to the property. 9) The above sale shall be subject to the final approval of ISFC, interested parties are requested to

MR./MRS. VIRMA DEVI, MR./MRS. VIKRAM
SINGH
LA11CLLONS000005004070/ AP-0999216

16.09.2022 Rs. 672390.2/- (Rupees
six Lakh Seventy Two Thousand
Three hundred Ninety and Twenty
Paise only)

Symbolic
Possession

Rs. 9,00,000/-
Rs. 90,000/-

verify/confirm the statutory and other dues like Sales/Property tax, Electricity dues, and society dues, from the respective
departments / offices. The Company does not undertake any responsibility of payment of any dues on the property. 10) TDS of 1%,
if any, shall be payable by the highest bidder over the highest declared bid amount. The payment needs to be deposited by the
highest bidder in the PAN of the company and the copy of the challan shall be submitted to the company. 11) Sale is strictly subject
to the terms and conditions incorporated in this advertisement and into the prescribed tender form. 12) The successful

Description Of Property: All Piece And Parcel Of Bearing A Part Of Plot No. 50 And 51 Khasra No.570.Measuring 164.89 Sq. Yard:
137.87 Sq. Meter, Situated At Mauja Maholi Androon Kiran Vatika Colony, Tehsil And District Mathura BOUNDARY:- East- Rest Part
Of Above Plot, West- Rest Part Of Above Plot, North Road-18Ft, South- Plot No-52-And-49

bidder/purchaser shall bear all stamp duty, registration fees, and incidental expenses for getting sale certificate registered as
applicable as per law. 13) The Authorised Officer has the absolute right to accept or reject the bid or adjourn / postpone / cancel the
tender without assigning any reason thereof and also to modify any terms and conditions of this sale without any prior notice. 14)

MR./MRS. ANITA, MR./MRS. PAPPU SINGH
LA11CLLONS000005038547

14.12.2022 Rs. 1659610.19/-

(Rupees Sixteen Lac Fifty Nine
Thousand Six Hundred Ten and
Nineteen Paise)

Symbolic
Possession

Rs.30,00,000/-
Rs. 3,00,000/-

Interested bidders may contact Mr. Sudhir Tomar at Mob. No. +91 9818460101

15 DAYS SALE NOTICE TO THE BORROWER/GUARANTOR/MORTGAGOR

The above mentioned Borrowers/Mortgagors/guarantors are hereby noticed to pay the sum as mentioned in Demand Notice
under section 13(2) with as on date interest and expenses before the date of Auction failing which the property shall be

Description Of Property: All Piece And Parcel Of Residential Plot area measuring 200 Sq Yds., falling under khasra no. 321
situated at Village Morna Pargana Tehsil Dadri Distt., Gautam Budh Nagar UP. BOUNDARY:- East: Plot Of Balram West: Plot Of

Rakesh North: Other Plot South: Road 6 Ft Wide

auctioned and balance dues, if any, will be recovered with interest and cost from you.
Date: 12.02.2026 For India Shelter Finance Corporation Ltd Authorised officer.

Place: DELHI/NCR Mr. Sudhir Tomar at Mob. No. + 91 98184 60101

epaper.ﬁnanciaiexpress.curr‘. .

SURAJ INDUSTRIES LIMITED

Reglstered Office & Corporate OMice: F-32/1 Second Floor, Okhla indusinal Area
Fraseel, Naw Delki=110020
CiN: L28943DL1592PLCART 236, Email; secrelaral@surajindusiries.org
Wabsite: www surajindustries org. Phona: 011-42574455

NOTICE TO SHAREHOLDERS

MNOTIGE & hierabny given thal (he Exira-Cednary Ganecnl Masling ("EGWM™) of [ha Members ol
Sura| Indugiries Limaled (“the Company”) will be held en Friday, March 08, 2036 at 12:00
PM. [NQOM) [I5T) theaugh Video Canfarence ("WVE")0 Olher Audio-\isual Maans ["CAVM®) in
accordance with the faciity given by Ministry of Corparata Affeirs "MCA') vide its General
Chrcular Mos, 14052020 daled: Apd B8, 2020, 172020, dated; April 13, 2020, FN2020 dated
May 5. 2020, 0202022 dated May 5, 2022, 1083022 daled Degamber 28, BO22, 09/2023
dated Seplembar 25, 2023, 0972024 daled September 19, 2034 and Genesal Clretar Mo
QR dated Seplembar 22, 2025 Sseed Dy (MGA Circulars) and cieculer daled May 12,
2020, May 13 2022, Janwary 5, 2023, Dclober 07, 2023 and circular daled Delobar 03,
2024 _iszuad by the Securities and Exchange Board of India praviding relagatans o the SEEI
iLisfing Obligations and Disciasurs Requiremsnts) Regulatians, 2015 {rafemed to &8s “SEBI
Clrcwlar”), withouwt the physscel presence of tha Members at 8 common venwee b fransact the
Special business menlionad in the ollea of Exra Oedinary Seneral Meeting of the Comgaany
The procesdings of he EGM shall e déecmad (o b conducted af e Registerned Oltce ol
the Company al F-33'3, Second Flege, QkRla Indusireal Area, Phase-|l, Naw Dehi-1 10020
The desmad wanue for the EGM shall be the Ragisterad Ofice of the Company
The dizpatch of Motice of the EGM of the Company hes baen completed on Wednesday,
Fabruary 11, 2026, sani only Meough alectronic made b hose Mambers who have reglslersd
their g=rmall addresses wilh the Company of wilh the Depagilories. Mambers whao have nol
ragisterad heir g-mail addresses 5o far, ard requested o register Lheir email address lar
racaiwing afl communecalion from the Company alecireaically. Molice of the EGM is availabla
on the Webzite af the Company www surajindustries.org , websiie of 85E Limilad
{www beeindia.com} and website of Central Depository Services Limited
D ewdtingindia com). Howeder, i any apeciiic request recesed from the mambers for
demanding of the physical sopy af the Nelles, 1§ will ba provided by the company bul subes
to tiene Laken |:'|.' the courser and Poklal Daparimand
Pursuant to the provisions of section 108 and othar appliceble provisions of fha Companies
Act, 3013 (tha "Aet™} resd with Rule 20 of the Companies (Managemant end Administration)
Rules, 2014 (the “"Rules®|, Regulation 44 of the SEBI [Listng Obligelions and THsckosura
Raguiremeants) Regulabong, 2015 ("Listing Regulations®), Secretarial Standard - 2 ssped
by the Inghtute af Company Secretaries of india (e =58-2" apd athar applicable lew's and
reguiations, if any, including any statulory modificationis) or re-enacimeniis) thereof far tha
tima besng in force, the Company is providing tha e-voling facility ta gl its Membars 1o cast thair
wode on all the resolutionz set forlh in the Motice and tha =aid membars mey transact such
business coantainad in 1he sakd Molice throwgh vabing by elecironic’ means. Only 3 parson
hiolding sharas in physical and demas farm as on Friday, Februasy 27, 2024, the "Cut-0f
Date' are baing provided with the-f2eillity 1o cas) their vole electronically thraugh the e-waling
sardices providod by COSL ("Remobe E-voling™).
Tha remate a-voling commancas on Tuesday, March 03, 2026 at 10:00 AM. and end= on
Thursday, March 05, 2026 at 05:00 P-M. During this pariod, mambers may cast their vata
electronically, The e-woting module shall be disablad for voting thereafter, Only those
sharabolders, who are pregenl o he EGMW thrgugh W0 QAVM facdily and have not casted
their wole an ihe Besolubans thiough ramole aeoling and ane afhersise nal barred From
daing s, shall be adigibla b vole thiowgh e-valing svsiom avatable durag fha EGM
The voting rights of the Members shall be In proporiion fo thelr shareholding fn the
pald-up squity share capital of the Company &s on the cut-off date, l.e. February 27,
2026 In respect of parily paid-up eqully shares, the vating rights shall be preporfionate
fo the amodnt paid-up thereon. The remolde e-voling facilily shall be disabled by CDSL
upon the conclusion of the afaresaid voling period
Any person, wha acguires sheres of the Compeny and becomes & mamber aftar the dispaich
af EGM Motice and halds shares as an the Cut-aff date, may obtamn 1he login 1D and passwoed
by sending-a reguest al hedpdesk evobingfcdslinga com, For further detalls, pleass refer ta
the noles given in EGM Nelica
il you hava any giearies or lssuas regardmg attanding EGM & a-Woling from fha e-Valing
System, you mey refer tha Freguantly Askad Questans ("FA40=") and g-vobing manua! dvailabla
al www.evolingindia.cam under help’ eectlon or write an  emall o
helpdesk evating@cdslindle com or contact a1 022- 23058738 and 022-23058542/4 3,
A grigvanses conneciad wilh Ehe facility 1o vat g by eeclranio means may bo sddressad o
Shri Rakosh Dalvi, Sr. Manrager, Cenfirad Depository Sorvices (Indiay Limiied. & Wing, 25
Figar, Marathan Futurex, Mafatlal Mill Compounds. N M- Joshi Marg, Lower Parel (Easf),
Mumka: - 400713 or serd &gn emall 1o helpdesk.evotingi@cdslindia.com or call an 022-
23050542/43,
The results of valing will b4 declared within 2 working days Irom e conclussin of EGM andd
the rasulis 52 declared along with (he consalidalad Scrubnizes’s Repor! shall ba placed on 1he
Company's websita and the wabsife of CDEL
Sharaholders holding shares In the physical farm are advised 1o dematerialize thelr
shares for easier transfer and managemenl, Fer any assistance or gueries, you may
reach oul to Mz Snehalata Sharma, Company Seeretary & Compliance Officer al
secrefarinlsurajindustries.org
By Order of tha Board
Fer Sura) Industries Limited
Sd|-
Snehlata Shkarma
Company Secritary & Compliance Officer

Date: Febiuary 11, 2026
Place: New Dalhi

New Delhi
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Corrigendum

THIS IS A PUBLIC ANNOUNCEMENT IN COMPLIANCE WITH SEBI
CIRCULARS ONLY AND DOES NOT CONSTITUTE AN INVITATION OR
QFFER TOACQUIRE, PURCHASE OR SUBSCRIBE TO SECURITIES
NOR IS 1T APROSPECTUS ALLOTMENT

DCM SHRIRAM
INTERNATIONAL

DCM SHRIRAM INTERNATIONAL LIMITED
CiN- UM 72950020 22PLCA0428
Fegd. Office & Corporate Office:6th Floor, Kanchenjunga Building, 18, Barakhamba Road.
Mew Delhd -110001.Tet Ho,: (81) 11- 43745000
Email; investorsprvicssidemsileom Wabsite | hipaidemsiloom!

Contact Person: Mr, Ashish Jha, Company Secretary & CompRance Officer
This & with releranca bo the Indormalion Memorandum publishead by DCM Shnam Intemations!
Limited in Financlal Express (English) and Jansatta (Hindl) on 03rd February, 2036 in all
edifions.
The sharehofders anolhe genaral public are hersby informed that the Shareholding Pattern of
thes Group company L. DCM Containers and Enginearing Privale fmited as on the date of
Infarmation memarendiem was natvertenty ieft at Page No 21 of Jansatta and Page No 15 of
Financial Exprass underthe Heading Mo. 15 "Dotails of Group Companies of the Company
Including their capital structure and Financial Satements”
DCK Contaimers & Enginesrng Private Limiled (DCEPL) = a Company mconporated uncer the
Companies Acl, 1556 and i= & closely hald pavate comparmy withiin lhe meaning of Companies Act
2013 hawing s registered office at Flad Mo, 204, Axashdesp Buillding, 25-A, Barakhamba Road
Central Daki, aw Dalbs- 110001

Thedetails of sherehaldngin DCEPLIs g5 under

WS S TS RoRI=16

[ (Frars) Fram, 2o14 &
30 T SR H |
s e, BT Md o,
Wl BT, Siglye e v=re,
A8 Bl @ s

aey=it MR 2o +3 o errer 13 E IR 40

1 (T I'"mr 2014 e an (5) [T)
qTr% |

AR T2 msz‘lz (ToIT:
(A U USE 102D LM 28PTCA10520)
Sper vt AT e A S,
et sifares, greshn ey 120, wTenmE Y
BT, feell — 110078 9 £ F o 3
weranr adat fee foal & fv e
mr o R B o e e
wiferf=ers, 2043 = Twr 13 T s S
e e 8, Fgd e o ool smrtern
ST ﬂ_rIEIT-ﬁ &= el W weftarm
gro H weqriiien @ of 6 07 301w, 2025
Fol ARG SR S d3 & Sl e
T T T ] T SR AT

Ha e i g FE A A S |
Ul & Juitn T & Al ST
# oft fset min 1 fEn wnfea s m
g wafeh o ot P Besra gy sigs
B TEi—1 9T (www.mca.gov.in) &
ferama gal o wavm & W ovw wew O
e B Tl ol B e e Ea Ll L e
T Efeeieat 51, @ A HT e S
T 6] 99 W o R & i |
wigE (14) B @ e et Pretve, awrdh
g, eyt o saran, d-2 e, g
o, Uiad fagma dotey w34, dreftar
wivgetan, 7% feel- 110003 97 v
5 B e | B R el ]
TRUHT T Gk FrvTior(ar Wi T e g
i i |
vl e 3, e slora, gros Adey
120, varEyTg & gsT, el - 110078
TR o fom 31 S a &1 ST
wadEl = mzds EEE
B/ —
faaia 10 o 20ps  STEIS WEIA (Frives)

1. The above unaudited financial results have been reviewed by the Audit Committee and approved by the Board of Directors at their Meeting held on February 11, 2026. The Statutory
Auditors of the Company have carried out limited review of the aforesaid results.

2. The above is an extract of the detailed format of Unaudited Financial Results for the quarter and nine months ended December 31, 2025, filed with the Stock Exchange under
Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Unaudited Financial Results for the quarter and nine months
ended December 31, 2025 along with Limited Review Report is available on stock exchange website at www.bseindia.com and on Company’s website at https://perfectpac.com/wp-
content/uploads/2026/02/Unaudited-Financial-Results-for-the-quarter-ended-December-31-2025.pdf. The same can be accessed by scanning the Quick Response Code provided
below.

For Perfectpac Limited

Sd/-

Place : New Delhi Sanjay Rajgarhia
Date :11.02.2026 Chairman and Managing Director

foa aEH saaeeiNen fafics
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CIN: L32101UP1986PLC007841
Jadrge: www.linaks.in, $:#e: linakspch @yahoo.com
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31.12.2025 30.09.2025 31.12.2024 31.12.2025 31.12.2024 31.03.2025

(e farm) (e far) (e fam) (ersiafar) (e fam) (i fara)
FATE ¥ B A 0.00 0.00 0.00 0.00 0.00 0.00
PN TG SRV § 74l A Ugel T A (12.25) (6.04) (538 | (18.28) (12.39) (23.11)
PR TG SR § G B a1 e A (12.25) (6.04) (538 | (18.28) (12.39) (23.11)
X T SR TG B a9 T oA (12.25) (6.04) (5.38) (18.28) (12.39) (23.11)
oy & fore gt e e (12.25) (6.04) (5.38) (18.28) (12.39) (23.11)
FHEICT IR pied 173.35 173.35 173.35 173.35 173.35 173.35
Rord (Raegaa= Rord @1 Brear) o & s af & (2667.22)
SCAGRIGEEEE RN IR
Uy IR A (Fo 10/ B UA®) (Fo ) i
T (o §) 007) (0.03) (003) 011) 007) (0.13)
el (wo ) 0.07) (0.03) 003 | 0.11) (0.07) 0.13)
Notes:

1. feawar 31,2025 & w1 fOwEl gd AME & SuRiad faxarRa aRvmdi &1 grey IR 2 S §ivas fofiics @ d9wrse (www.bseindia.com) Td &=l @ JeviTge
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2, No. of equity shares
f' HEe 10.02.2026 No. Name of Equity Shareholders of Rs. 100 sach Percentage
S . A e A 1. | Mr.Alok B, Shriram 16,500 451
:ﬂ_—i am*rﬁiﬁ-n HH] (GETE S 3N U AEvaEan) Bfas, 2018 F 47 (1) & AR gied SYaTEUT: 03411260 o | e K RBhakeei 4,500 4
[T 33 & SR 6 ; 3. | Miss Kanika Shriram 16,500 4.5
4 Mrs. Suman Bansi Dhar 1 0
5 | Mr. Rudra Shriram 1&,500 4.5
PERFECTPAC LIMITED B. Mr. Alak B, Shrram Karla &,000 .64
. . . . Aok B, Shnram HUF
Regd. Office: 910, Chiranjiv Tower-43, Nehru Place, New Delhi - 110019 7 | Mr.SK. Jain 1 0
Phone No.: 011-26441015-18, Website: www.perfectpac.com 8. | Sheram Midvisana 293,608 80,32
Email: complianceofficer@perfectpac.com, CIN No.: L72100DL1972PLC005971 Engneering Private Limited o =
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER - —
AND NINE MONTHS ENDED DECEMBER 31, 2025 (Rs. Inlakns except EPS) | || 74t Redeomabla Nomacryeribly | No-of Preforence shares
Quarter Ended Nine Months Ended Year Ended Non-cumulative Preference Shares| of Rs. 100 each
PARTICULARS 31.12.2025 30.09.2025 31.12.2024 31.12.2025 31.12.2024 31.03.2025 1 Mrs. Meenakshi Dass 000
Unaudited Unaudited Unaudited Unaudited Unaudited Audited IR000
Total Revenue from operations 2,505.39 2,935.83 2,590.79 8,408.96 8,185.00 11,345.88 F=na:'1|:_ia: information of DCM Gnr*’.qlnem & Enginearing Privase Limited is avaitabde an the
Net Profit / (Loss) for the period (before Tax and Exceptional items) 21.04 160.00 92.50 342.67 329.67 424.88 E;;i'lir:' zlr:‘jfz? If:":;:m containers.com/wp-content/uploadsi2025/06/DCM-
Net Profit / (Loss) for the period before tax (after Exceptional items) 9.04 160.00 92.50 330.67 329.67 424.88 Except for |.I:n=.- shove update, all other information and contents of the praviously published
Net Profit / (Loss) for the period after tax and Exceptional items (3.56) 119.77 68.22 237.66 246.75 315.20 ||1-"_3rf‘!’li|-'|l3!'| Mesmarandum remain unchangad. This corgendurm should be read In conjunclion
Total Comprehensive Income for the period [Comprising Profit/(Loss) (3.56) 119.77 68.22 237.66 246.75 317.00 i eagron liormiabon MarepnIUmACanOhsorsTROVonB RS,
for the period (after tax) and Other Comprehensive Income (after tax)] For DCM Shrirsm Intemationa! lE:-.:'b:.'r
Equity Share Capital 133.26 133.26 133.26 133.26 133.26 133.26 pikish s
Earnings Per Share of Rs. 2/- each Date; 11-'32-2{'25: Company Secrefary & Compliance Officer
1. Basic (Rs.) (0.05) 1.80 1.02 3.57 3.71 473 Piace: New Delhi FCS 11326
2. Diluted (Rs.) (0.05) 1.80 1.02 357 3.71 473
NOTES:
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